SH. SANJEEV KUMAR|
AGGARWAL, DISTRICT]
JUDGE (COMMERCIAL|
ICOURT)-01

District

Central

Case No.

1292/2023

Petitioner ¥ Name VS

Respondent Name

IADIDAS AG VS OWNER
IPROPRIETOR

IList of cases where e-Payment of Court fees was made during the month of October-2023.

Advocate

IAASTHA
IASHARMA

Registration Payment o

03.10.23

Court Fees

03.10.23

1310/2023 STATE BANK OF INDIA[SURESH KUMAR(18.10.23 18.10.23
VS RAJENDER KUMAR
1311/2023 STATE BANK OF INDIA[SURESH KUMAR(18.10.23 18.10.23
VS DHARAMVEER
1320/2023 BHARTI BHAWAN VSNIKHIL TRIPATI |03.10.2023  |03.10.2023
INITIN KHOSLA
1329/2023 SANDEEP GOYAL VSHIMANSHU 09.10.23 09.10.23
SHRI RAM GUPTA RAJORA
1347/2023 IKRISHAN KUMARSATYENDRA 19.09.23 19.09.23
GUPTA VS MCD KUMAR SINGH
1348/2023 GHANSHYAM SHREYEK 10.10.23 10.10.23
IKHANDELWAL VSIGUPTA
IHEMLATA JAIN
1355/2023 BANK OF INDIA VSSANCHIT 09.10.23 09.10.23
TOTAL BOOKS INDIA [KUMAR
1401/2023 SAMAKSH JAIN  VSS.S. JAIN 16.10.203 16.10.203
IKOTHARI
SHAILESHBHAI
IRAMANLAL HUF
DR. KAMINI LAU,Central [CS(COMM)12STATE BANK OF INDIA[SH SURESH KR[09-10-2023 [NA
IDISTRICT JUDGE]| 05/2023 VS PANKAJ KAPOOR |SHARMA
COMMERCIAL

ICOURT)-02




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

ICS(COMM)12ISTATE BANK OF INDIAISH SURESH KR|09-10-2023 [NA
06/2023 VS SATISH KUMAR SHARMA
ICS(COMM)12[STATE BANK OF INDIAISH SURESH KR|09-10-2023 [NA
07/2023 VS MS MEM KALA SHARMA
HERO INVESTCORPPRAMOD 10-10-2023 |07-10-2023
PVT LTD Vs ASHOKKUMAR SINGH
IKUMAR
SPINKS INDIA VSINATWARRAI 10-10-2023  |07-10-2023
IMONATO MICRO
IFOOTSTEPS PVT. LTD.
CS IM/S PARAGONMR GOSWAMI  |13-10-2023 |10-10-2023
(COMM)/134 INDUSTRIES LTD VS§
5/2023 IADASDH BHATIA
CS SACHIN GUPTA  VSSHIVENDRA 14-10-2023  [12-10-2023
(COMM)/135 PERSONA IPRATAP SINGH
6/2023 ELECTRONICS
SH. ILLA  RAWAT,Central CS (COMM)DAVENDER KUMAR[ISHU BANSAL  |04.10.2023  [22.09.2023
IDISTRICT JUDGE, 1284/2023 GOEL V/S KULDEEP
COMMERCIAL
ICOURT)-03, TIS
IHAZARI COURT, DELHI|
CS (COMM)CANARA BANK V/S MS|SH. V.K|06.10.2023  05.09.2023
1289/2023 INEHA KUMARI SHARMA
CS (COMM)SUREKHA DESIGNSMS NEELAM|06.10.2023  [06.10.2023
1290/2023 PVT LTD V/S BALDEVMALIK
IKRISHAN
CS (COMM)STATE BANK OF INDIA[SH. SURESH|09.10.2023 (WIL FILE
1312/2023 IV/S GAUTAM KUMAR LATER
SHARMA
CS (COMM)STATE BANK OF INDIA|SH. SURESH|09.10.2023  (WILL FILE
1313/2023 IV/SRAM AVTAR KUMAR LATER
SHARMA



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Registration Payment o

Court Fees

CS (COMM)M/S BASHESHAR LALPATIN 11.10.2023  06.10.2023
1334/2023 AMIT KUMAR V/S RAJAGGARWAL
IKUMAR
CS (COMM)M/S BANSALMANISH 13.10.2023  ]10.10.2023
1351/2023 BROTHERS V/S KARTIKIBANSAL
IFOOD
CS (COMM)M/S LALLI JEWELLERSSANJAY KUMAR(14.10.2023 02.10.2023
1358/2023 IV/S M/S RISHAB CARGOMISHRA
& ORS
CS (COMM)RIDHI SIDHIKARAM SINGH[14.10.2023 |10.10.2023
1359/2023 IENTERPRISES V/SUANWAR
INAMYA AND
IBROTHERS
MS ANIL KUMARI|Central [CS(COMM)I13UMESH KUMAR V/SNITIN DEVGUN [09.10.2023 [25.08.2023
SISODIA, DISTRICT] 08/2023 IANUPAM MATHUR
JUDGE, COMMERCIAL
ICOURT-04
ICS(COMM)13[INDERPAL VS|YASHWANT 13.10.2023  22.08.2023
65/2023 SARAVANA STORESISINGH
GOLD
ICS(COMM)14CANARA BANK VS. B.LlVANDANA 30.10.2023  |30.09.2023
37/2023 IFOOD BHATIA
ICS(COMM)14HAMDARD NATIONALISHIVENDRA 30.10.2023  |30.09.2023
41/2023 IFOUNDATION VS.[PRATAP SINGH
SHEEZA HEALTHCARE
ICS(COMM)14RENU SETH VS. SURYA[K.R.SRIVASTAV [30.10.2023  {16.10.2023
43/2023 SANITARY TRADERS |A
ICS(COMM)14WAHE GURU|VAIBHAV 31.10.2023 [20.10.2023
51/2023 IELECTRONICS VSJARORA
IRAPID POWER
SYSTEMS
ICS(COMM)14[SUPER CASETTES|KK.KHETAN 31.10.2023 |17.03.2023
52/2023 INDUSTRIAL PVT LTD

IVS. NXT DIGITAL LTD




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

ICS(COMM)14PUNJAB NATIONALSAURAV 31.10.2023 [30.10.2023
53/2023 BANK VS. SURESHBHASIN
IKUMAR MISHRA
ICS(COMM)13[STATE BANK OF INDIA [SURESH KUMAR|11.10.2023  {17-10-2023
26/2023 IVS. LAXMAN GIRI
ICS(COMM)13STATE BANK OF INDIA[SURESH KUMAR|11.10.2023  {17-10-2023
27/2023 VS. JOGINDER
ICS(COMM)13STATE BANK OF INDIASURESH KUMAR(11.10.2023  |17-10-2023
28/2023 IVS.ANUJ GARG
ICS(COMM)13[SUREKHA DESIGNS VSNEELAM 10.10.2023  |19-09-2023
18/2023 SHRI GIRDHAR GOPAL [KUMARI MALIK
ICS(COMM)13[PRAKASH MEDICOS VS NIHARIKA 13-10-2023  [25.09.2023
46/2023 ISHAAN AGGARWAL [MATHUR
ICS(COMM)13[ICICI BANK LIMITEDIC. PARKASH 18-10-2023  (14-10-2023
82/2023 IVS. RAJAT DAWAR
ICS(COMM)14RENOVISION IASHISH 31-10-2023  [09-10-2023
54/2023 IAUTOMATION SHARMA
SERVICES PVT LTD VS.
IRAKESH CHHARDI
SH. UMED SINGH|Central EX. COMM-AMIT MUDGAL V/S CHETANAYA  [03.10.2023 [03.10.2023
IGREWAL DISTRICT] 197/2023 IHMP ENGINEER PVT  [KAKAR
JUDGE (COMMERCIAL ILTD.
ICOURT)-05
CS COMM-ASK AUTOMOTIVEASTHA SHARMA|06.10.2023  106.10.2023
1286/2023 ILTD. V/S ASHOK]
IKUMAR
IMISC DJ —CANARA BANK V/S M/SBHANU MOHAN [09.10.2023  {09.10.2023
628/2023 IPANKAJ BHAT]

CREATIONS




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

EX. COMM-HCICI BANK LTD. V/SSUNITA SINGH [09.10.2023 {09.10.2023
503/2023 TRISHUL TOWER PVT,

ILTD.
CS COMM-STATE BANK LTD. V/SSURESH KUMAR|09.10.2023  {09.10.2023
1306/2023 IBIJENDER
CS COMM-NAYAN GUPTA V/SRAKESH KR. 10.10.2023  ]10.10.2023
1314/2023 IMAJID JAMSHEED)

IPATEL
MISC DJ —PUNJAB AND SINDHREGULAR 11.10.2023 |11.10.2023
632/2023 IBANK V/S M/S BIOHUB
CS COMM-SAKSHI GUPTA V/SAAYUSH 11.10.2023 ]11.10.2023
1325/2023 IVIPIN GUPTA KUMAR

KUCHHAL

CS COMM-SH. JATIN GUPTA V/SIGURMIT SINGH|12.10.2023 (12.10.2023
1338/2023 SH. NEERAJ CHAUHAN [HANS
(OMP-I- IKOTAK MAHINDRAMAYANK 14.10.2023  (14.10.2023
ICOMM- BANK V/S OMKARMAHAJAN
674/2023 IMAURYA
MISC DJ —RAVI ANAND V/SPREM 14.10.2023  (14.10.2023
653/2023 IMANOJ KUMAR IPRAKASAH
OMP COMM-SUGANDH PAPERISACHIN KR{16.10.2023 ]16.10.2023
166/2023 TRADERS V/SJAIN

IMAGNUM  VENTURES]

ILTD.
CS COMM-SAKSHI ~GUPTA V/SAAYUSH 11.10.2023  (11.10.2023
1325/2023 IVIPIN GUPTA KUMAR

IKUCHHAL

CS COMM-SH. JATIN GUPTA V/SIGURMIT SINGH|12.10.2023 (12.10.2023
1338/2023 SH. NEERAJ CHAUHAN HANS




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

1393/2023

LTD. V/S MANOJ JHA

(OMP-I- IKOTAK MAHINDRAMAYANK 14.10.2023  |14.10.2023
ICOMM- BANK V/S OMKARMAHAJAN
674/2023 IMAURYA
MISC DJ —RAVI ANAND V/SPREM 14.10.2023  (14.10.2023
653/2023 IMANOJ KUMAR PRAKASAH
OMP COMM-SUGANDH PAPERSACHIN KR {16.10.2023 ]16.10.2023
166/2023 TRADERS V/SJAIN

IMAGNUM  VENTURES

ILTD.
(OMP-I- IKOTAK MAHINDRAMAYANK 14.10.2023  (14.10.2023
ICOMM- BANK V/S OMKARMAHAJAN
674/2023 IMAURYA
MISC DJ —RAVI ANAND V/SPREM 14.10.2023  (14.10.2023
653/2023 IMANOJ KUMAR PRAKASAH
OMP COMM-SUGANDH PAPER|SACHIN KR J16.10.2023  {16.10.2023
166/2023 TRADERS V/SUAIN

IMAGNUM  VENTURES

ILTD.
EX. COMM-PANKAJ ARORA V/SSATYENDRA 19.10.2023  [19.10.2023
524/2023 IMUNICIPAL IKR. SINGH

CORPORATION OF|

IDELHI
EX.COMM- |PANKAJ ARORA V/SSATYENDRA 19.10.2023  (19.10.2023
525/2023 IMUNIOCIPAL IKR. SINGH

ICORPORATION OF|

IDELHI
OMP(I)COM [TATA CAPITALANISH BHOLA  [0.10.2023  [20.10.2023
IM-676/2023 [FINANCE SERVICE V/S

CREDENT INFRA|

TEACH PRIVATE LTD.
OMP(I)COM [TATA CAPITALANISH BHOLA  21.10.2023  [21.10.2023
IM-681/2023 [FINANCE SERVICE V/S

VIJAY PAL
CS COMM-CAPRISO FINANCJESAURAB JAIN  [21.10.2023  |21.10.2023




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

EX. COMM-SAWAN MILLS STOREBHARAT 25.10.2023 [25.10.2023
529/2023 IV/S BHARAT TRADINGBHUSHAN
COMPANY IKAUSHIK
CS COMM-ARNAV CREATIONSBABITA RANA [25.10.2023 [25.10.2023
1397/2023 IV/SJAYA MADHY ANI
EX. COMM-BINDAL MARKETINGSUNIL MITTAL [26.10.2023 [26.10.2023
530/2023 CO. V/S MEGMA PRINT]
O PACK  PRIVATE
ILIMITED
CS COMM-ANUBHAV  WADHWARSTYENDRA KR[6.10.2023 [26.10.2023
1398/2023 IV/S MUNICIPAL[SINGH
ICOPORATION OF
IDELHI
CS COMM-HPL ELECTRIC AND[SUNIL KR [26.10.2023 [26.10.2023
1399/2023 IPOWER LTD. V/SJASWAL/
TUSHAR SUHAS|
IBAKSHI
IMISC DJ{PUNJAB AND SINDH] 27.10.2023 [27.10.2023
688/2023 IBANK V/S M/S BIOHUB
IAND ANR.
OMP(I)COM DCB BANK LTD. V/SJANISHBHOLA [(30.10.2023 [30.10.2023
IM-693/2023 |DHARMENDRA KUMAR)
& ANR.
EX.COMM- [I[CICT BANK LTD. V/SAMENDRA 31.10.2023 [31.10.2023
536/2023 VITENDER KUMAR
CS COMM-RAJWANS VADEHRA[SATYENDRA 31.10.2023 [31.10.2023
1450/2023 IV/S MCD KR. SINGH
OMP(I)COM [DCB BANK LTD. V/SIANISH BHOLA [31.10.2023 [31.10.2023
IM-712/2023 [ILYAS INAYAL
IMS. BARKHA GUPTA,Central |[NIL
IDISTRICT JUDGE,
COMMERCIAL
ICOURT)




IMS. KAVERI BAWEJA,
IDISTRICT JUDGE,
ICOMMERCIAL COURTH
07

District

Central

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CS(COMM) [SHIV SHANKARM.K. MIGLANI  04.10.2023  [21.09.2023
1283/2023 INARULA VS M/S

IASHOK LEYLAND LTD.
OMP(I)COM HDFC BANK LTD. VSANISH BHOLA [09.10.2023 [NA
M 669/2023 |ROYAL GIFTS

IENTERPRISES
IMISC. DJSTATE BANK OF INDIAR. K. SINHA 09.10.2023  |[NA
627/2023 VS LAXMI DEVI
EX. COMMM/S SHRI SHIVROBIN 10.10.2023  [NA
508/2023 SHANKAR ARYA VSBHARDWAIJ

IMCD
EX. COMMBHUPENDER SINGH VSROBIN 10.10.2023  [NA
509/2023 IMCD BHARDWAJ
CS (COMM)SHANKAR BHATI VSRACHNA 12.10.2023  |06.07.2023
1342/2023 M/S  AMA CLOTHINGJASAIWAL

INC.
OMP(I)COM M/S MITTAL FINSECILAVIKA GUPTA [14.10.2023 [NA
M 675/2023 |PVT. LTD. VS DEV|

SHANKER
IMISC. DJHOSHIYAR SINGHNEERAM 14.10.2023  [NA
657/2023 SURESH CHANDRAKUMARI MALIK

SAREES PVT. LTD. VS

IM/S  ASHOKA CLOTH

IHOUSE & ORS.
CS(COMM) [|RAKESH CHITLANGIAIANIL  KUMAR|16.10.2023 [27.09.2023
1362/2023 VS OSM PROJECTS PVT [SINGH

ILTD.
CS(COMM) [STATE BANK OF INDIASURESH KUMAR|17.10.2023  04.09.2023
1367/2023 VS OM PRAKASH
CS (COMM)STATE BANK OF INDIASURESH KUMAR|17.10.2023  (04.09.2023
1368/2023 VS DEEPAK




District Case No. Petitioner = Name  VSAdvocate Date
Respondent Name Registration Payment o
Court Fees

CS(COMM) [SURENDER  SHARMA[SHASHI 18.10.2023  (04.07.2023
1375/2023 VS M/S DINESHKAUSHIK

TEXTILE MILLS
CS(COMM) [VIKASH MISHRA VSISUMIT GUPTA [18.10.2023  (13.10.2023
1376/2023 CHOLAMANDALAM MS

GENERAL INSURANCE]

CO. LTD.
CS(COMM) HARSH GUPTA  VS[SHIV CHARAN|[19.10.2023 |12.10.2023
1384/2023 VARUN PAHWA GARG
CS(COMM) M/S D.S. DIGITAL PVT.(ANJU BAGAI 19.10.2023  ]10.03.2023
1386/2023 ILTD. VS ISHAN|

INTERNATIONAL

IPUBLIC SCHOOL
CS(COMM) |ANUBHAV  WADHWAISATENDRA 26.10.2023  19.10.2023
1404/2023 VS MCD IKUMAR SINGH
CS(COMM) [M/S INVICTUS DIGITALIDEEPAK RAO  [27.10.2023  20.10.2023
1408/2023 VS BINDRA|

ELECTRONICS
OMP(I) TATA CAPITALIANISH BHOLA [27.10.2023 [NA
685/2023 IFINANCIAL  SERVICE

ILTD. VS AARYA

IMINERALS
CS(COMM) [SANDEEP GARG VSISUSHIL KR. RAI [30.10.2023  (18.10.2023
1436/2023 IMANOJ JAIN
IOMP(I) IDCB BANK LTD. VSANISH BHOLA [30.10.2023 [NA
ICOMM SHAHZAD SOBHURE
706/2023
CS COMMM/S HITESH METALAYUSH 31.10.2023 [21.09.2023
(1448/2023) |CORP. VS M/SSHARMA

VISHVAKARMA ENGG.

IWORKS
IOMP(I) IDCB BANK LTD. VSJANISH BHOLA [31.10.2023 [NA
ICOMM SALEEMUDDEN
706/2023 ISLAMUDDEEN




District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Date

Registration Payment o

Court Fees

OMP(I) DCB BANK LTD. VSANISH BHOLA [31.10.2023
COMM 'VIRENDER KUMAR
707/2023
SH. AMIT KUMAR|/Central [[332/2023 | HERO __ INVESTCORP PRIYA|[1.10.2023  [09.10.2023
DISTRICT JUDGE, PRIVATE LTD. & ANR/NAGPAL
ICOMMERCIAL COURTH- VS. ASHOK KUMAR
08
1333/2023  [PAWAN GUPTA  VS|VIKRANT 11.10.2023 [02.10.2023
VANDANA ARORO MITTAL
SH. DEEPAK GARG/Central [CS RAJENDER  KUMARISH. NITIN03-10-2023  [11-09-2023
DISTRICT JUDGE, (COMM)/127 MALHOTRA Vs RAJARORA
ICOMMERCIAL COURT- 7/2023 KUMAR SEHGAL PROP
09 IM/S OM SUIT HOUSE
cS BANK OF BARODA VsSH. GOVIND|03-10-2023 [25-09-2023
(COMM)/127 |AK ENTERPRISES  [BALLABH
8/2023 PROPRIETTOR ~ RAVIPANDEY
KHURANA
cs M S ASK AUTOMOTIVEMS.AASTHA _ [09-10-2023 [03-10-2023
(COMM)/130 [LTD Vs ASHOK KUMAR [SHARMA
1/2023
cs M S DIAMONIQ LLP VSSH.  PRAVEENJ09-10-2023 [06-10-2023
(COMM)/129 [SH SARIT CHAWLA  [KUMAR
0/2023
cS M S DIAMONIQ LLP VSMS. RITA[09-10-2023 [05-10-2023
(COMM)/129 [SH SARIT CHAWLA  [SANGHAVI
0/2023
cs SANT RAM NIKKA MAL[SH. ARUN|10-10-2023 [18-09-2023
(COMM)Y/131 Vs ~ RAJ]  KUMARMEHTA
5/2023 MALHOTRA PROP RA]
SANITARY AND
PAINTS
OMP (DIVASTU FINSERVESH. ABID[10-10-2023
(COMM)/671/[INDIA PRIVATE LTD VSAHMAD
0023 IANIL JANG BAHADUR




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date
Registration

Payment o
Court Fees

CcS M/S SHEETAL ANDSH.DK SINGH |11-10-2023  [09-10-2023
(COMM)/132 [SONS Vs M/S STARRH]
4/2023 IALMOND KING|

PRIVATE LIMITED
cS STATE BANK OF INDIA[SH. SURESH[12-10-2023 [04-09-2023
(COMM)/133 [Vs MANJU KUMAR
0/2023
cS IM/S D S DIGITAL PVTSSH. RAJESH[12-10-2023  [16-03-2023
(COMM)/134 [LTD Vs ISHANKUMAR
0/2023 INTERNATIONAL

GIRLS SCHOOL
cs SH ASHOK[SH. HITESH[16-10-2023 [11-10-2023
(COMM)/136 [MITTALPROPRIETOR ~ [KUMAR
4/2023 OF M/S  GANPATI

OVERSEAS Vs M/S

CAPITAL

GRAINTHROUGH  ITS
cS VISHAL AND SONS VsSH. KAMALJ18-10-2023  [06-10-2023
(COMM)/138 |GEETANJALI JEET SINGH
3/2023 UEWELLERS
cS ISHAAN  AGGARWAL[SH. RAJESH[[9-10-2023 [10-10-2023
(COMM)/138 [Vs NITIN GUPTA KUMAR
5/2023 VASISHTH
cS SUPER CASSETTES[SH. KUMUDpR1-10-2023  [19-07-2023
(COMM)/139 [INDUSTRIES PRIVATEKUMAR
4/2023 LIMITED Vs RIDDHIKHETAN

SIDDHI CABLE

NETWORK
cs KRISHAN KUMARSSH. SATYENDRAR6-10-2023  [15-09-2023
(COMM)/140 [GUPTA Vs MCD AND[KUMAR SINGH
5/2023 IANR
cS NETRA KUMAR  VSSH. SATYENDRAPR7-10-2023 [18-09-2023
(COMM)/140 [MUNICIPAL KUMAR SINGH
7/2023 CORPORATION OF

DELHI AND ANR
Execution  [TIRUPATI INDUSTRIESSH ARUN 07-10-2023
(Comm)/532/2|V's SITARAM|
23 IAGGARWAL




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

ICS POLYLAM PRINTERS P[SH. ROHITB0-10-2023  |17-08-2023
(COMM)/143 LTD Vs RACHNA[BAHRI
8/2023 OVERSEAS PVT LTD
OMP (DDCB BANK LTD VsSH. ANISH31-10-2023
(COMM)/711/SANJEEV NAGAR ANDBHOLA
2023 ORS
Misc IABHUIT ANAND VS APPLICATIN INB1-10-2023
IDJ/699/2023 MAHABIR PARSAD IPERSON

10 [SH. AJAY PANDEY,Central [CS IADIDAS AG Vs OWNER[Pramod Kr Singh [09-10-2023  [03-10-2023

IDISTRICT JUDGE, (COMM)/130 PROPRIETOR
ICOMMERCIAL COURT 4/2023
CS HAMDARD NATIONALfShivendra Pratap{09-10-2023 [26-09-2023
(COMM)/130 [FOUNDATION INDIA VsiSingh
5/2023 STANDARD
ILABORATORIES
OMP IFIITJEE LTD VsMukesh Goyal 09-10-2023 |-
(COMM.)/162 SIDDHARTH SHARMA
2023 IAND ANR
CS STATE BANK OF INDIA[Suresh Kr Sharma [12-10-2023 |-
(COMM)/134 [Vs SURENDER  LAL|
3/2023 IPARCHA
OMP SANDEEP KUMAR VsfSanjeev Kumar  [16-10-2023
(COMM.)/168 GAURAV SETHI
2023
CS JAMMU AND KASHMIRAmit Gupta 18-10-2023 [27-04-2023
(COMM)/138 BANK Vs M/S M SONS
1/2023
CS IKRISHAN KUMARSSatyendra K1(19-10-2023  [20-09-2023
(COMM)/138 GUPTA Vs MUNICIPAL[Singh
7/2023 CORPORATION OF
IDELHI

OMP (DIDFC FIRST BANK LTDMayank Mahajan [20-10-2023 |-
(COMM.)/677 Vs NIKHIL GUPTA
2023




District

Case No.

Petitioner = Name

Respondent Name

VSAdvocate

Registration Payment o

Court Fees

CS S K INDUSTRIES (UNIT[Kapil Kher 07-10-2023  |10-05-2023
(COMM)/141 [lI) Vs M/S FLIPKART]
0/2023 INTERNET PVT. LTD
OMP (DDCB. BANK LTD VsAnish Bhola 30-10-2023 |-
(COMM.)/696 TEJBEER SINGH ANR
2023
CS IASHA RAM AND SONS[Sachin Kr Jain  31-10-2023 [25-10-2023
(COMM)/144 PVT LTD Vs THEOCOM|
9/2023 FOOD PRODUCTS PVT
LTD
11 [SH. SANJAY SHARMA |Central [CS KRISHAN KUMAR[[shu Bansal 11-11-2021 |11-11-2021
DISTRICT JUDGE, (COMM)/466 JINDAL Vs EFFICIENT
ICOMMERCIAL COURT 0/2021 ELECTRICALS AND
ELECTRONICS
cS ICICI BANK LTD VsDeepak Kaushik [4-09-2021 [24-09-2021
(COMM)/360 [DHEERAJ YADAV
3/2021
cS M/S VEERA[Sunira Jain 07-07-2023 [27-07-2023
(COMM)/109 FRAGRANCES PVT LTD|
4/2023 Vs MD SHAHJAHAN
CcS M/S SUNCHEMMd. Mozakkif15-09-2023  [15-09-2023
(COMM)/123 INDUSTRIES Vs M/SHashmi
7/2023 IANEES BOOK BINDING
cS M/S TEAMGLOBAL[Deepak  Kumai22-07-2023 [2-07-2023
(COMM)/108 [LOGISTICS PVT LTD. VsMishra
0/2023 IM/S PRIME RIGS LTD
cS M/S  ATUL VISHESH[Swadesh Bansal [18-08-2020 |18-08-2020
(COMM)/118 |AND OTHERS Vs M/S
0/2020 JAIN COTTS  AND
OTHERS
cS ICICI BANK LIMITED VsSatish Kumar 09-09-2021 [29-09-2021
(COMM)/376 |AMIT PANT
7/2021
12 [SH. RAVINDER BEDI/|Central [CS(COMM)-- [M/S ROOPAJAY KR[06.10.2023 [15.09.2023
DISTRICT JUDGE, 1288/2023  [INTERNATIONAL  V/SICHOPRA
ICOMMERCIAL COURT SANJAY KOTHARI




District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Registration Payment o

Court Fees

OMP (DMITHESH CATERERS &[V.N. JHA 06.10.2023
(COMM)/161/{ORSV/S INTEC CAPITAL|
0023 LTD
CS M/S RADHA PALLAVIDEEPAK  SIGH[09.10.2023 []25.09.2023
(COMM)/130 EXPORTS ~ V/S  MRJTHAKUR
7/2023 GHANSYAM
KARSHANBHAI
PAGHADAL
CS IDESCICCANT ROTORS|IGAUTAM 10.10.2023 [05.10.2023
(COMM)/131 [INTERNATIONAL. PVTDATTA
9/2023 LTD V/S SKYLARK
CABLES & CORDS PVT]
LTD
CS BHAGWAN DASS V/S[YASWANT 10.10.2023 [26.09.2023
(COMM)/132 [HINDUSTAN SINGH
0/2023 SONSTRUCTION
CO.LTD
cS UAGDISH GROVER &JGAURAV 12.10.2023  [06.10.2023
(COMM)/134 [ORS V/S PUIAN ROLA &MEGLANI
1/2023 ORS
cS PUNJAB  NATIONALNITIN GARG 7102023 [08.09.2023
(COMM)/129 BANK V/S GURPREET]
1/2023 KAUR
cS ICICI BANK V/S BANHIC. PARKASH  [18.10.2023 [14.10.2023
(COMM)/137 [PPREMJIT
9/2023
EX PANKA] MITTAL V/SBHUPESH 00.10.2023 |
(COMM)/526/[UNION OF INDIA NARULA
0023
OMP (DTATA CAPITAL|Anish Bhola 00.10.2023 |
(COMM)  [FINANCIAL SERVICES
679/2023 LTD  V/S  FOGAT
TRADERS
OMP (DDCB BANK LTD V/S/Anish Bhola 30.10.2023 |-
(COMM)/698/SHEKH SUBHASH &
0023 ORS
13 |SH. SANJEEV KUARM]|Central [CS KRISHAN KUMARSATYENDRA _ [06-10-2023  [15-09-2023
SINGH, DISTRICT] (COMM)/128 [GUPTA Vs MUNICIPALIKKUMAR
JUDGE, COMMERCIAL 7/2023 CORPORATION OFSINGH(P),
ICOURT DELHI




District Case No.

Petitioner Name

Respondent Name

VSAdvocate

Date

Registration Payment o

Court Fees

CcS M/S  STAPLE  ANDDINESH KUMAR|[10-10-2023 [20-09-2023
(COMM)/134 [PACKAGING TIWARI(P),
4/2023 SOLUTIONS THROUGH|
ITS AR SUSHIL KUMAR]
MISHRA Vs M/S
s HOSHIYAR SINGH[NEELAM 07-10-2023 [19-09-2023
(COMM)/129 [SURESH CHANDRAKUMARI
3/2023 SAREE PVT LTD VSMALIK(P),
SHRI VINAY KUMAR
OMP IANIL KUMAR RANWAPUNEET 09-10-2023  [03-10-2023
(COMM)/163/[Vs MAHINDRA ANDICHAHAR(P),
0023 MAHINDRA FINANCIAL]
SERVICES LTD
s GBSINGH VSJANIL KUMAR(P),[10-10-2023 [27-09-2023
(COMM)/133 |]AADHARSHREE PAPER|
6/2023 IMILLS PVT LTD
cs UCO BANK Vs GUNJANBINAY KUMAR([4-10-2023 [26-09-2023
(COMM)/135 [KAUSHIK MISHRA(P),
4/2023
cS IM/S CAPRISO FINANCESAURABH 31-10-2023 |18-09-2023
(COMM)/144 [LTD Vs NEETA JHAJAIN(P),
5/2023 @NITA JHA
cs STATE BANK OF INDIA[Suresh Kumar(P), [13-10-2023 [17-10-2023
(COMM)/134 [Vs DINESH
0/2023
cS IM/S VIKAS TRADERS VsD K Singh(P),  [1-10-2023 [09-10-2023
(COMM)/139 [M/S STARRH ALMOND
6/2023 KING PRIVATE
LIMITED
cS CANADIAN SPECIALTY[RAVEESH D0-10-2023 [06-10-2023
(COMM)/139 [VINYLS Vs DEVENDERTHUKRAL(P),
/2023 KANT
cS M/S GARG TRADERSSSUSHIL 01-10-2023 [17-10-2023
(COMM)/139 [THROUGH ITSKUMAR(P),
5/2023 PROPRIETOR Vs
NAGPAL BAG CENTRE
THROUGH ITS
14 [SH. DINESH BHATT , DJWest  [CS RAJKRIPAL EXIM PVTANIL  KUMAR|11-10-2023 [04-10-2023
COMMERCIAL (COMM)/761/[LTD Vs M/S DEVASHISHKHAWARE(P),
ICOURT)-01 0023 TRADERS




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

2023

cS DEEPAK SINGHAL VsVineet Taneja(P), [12-10-2023 |11-08-2023
(COMM)/765/[VIJAY LAXMI BHATI
0023
cs CANARA BANK  VsgVandana 19-10-2023 [18-10-2023
(COMM)/781/|ANIL KUMAR Bhatia(P),
0023
15 |MS. HEMANIWest  [CS(COMM)/7 SURESH DUTTSUMIT NAGPAL [07.10.2023  [06.10.2023
MALHOTRA, DISTRICT 41/2023 PARASHAR Vs,
WUDGE (COMMERCIAL RADHEY SHYAM
ICOURT)-02 PANDEY
CS(COMM)/7|[ANIL  KUMAR _ VSJASPREET 09.10.2023 " [06.10.2023
50/2023 KRISHAN KUMAR SINGH
CS(COMM)/7[NANDA  PAPERS  VS[MADHU SUDAN [09.10.2023  [06.10.2023
51/2023 BALENDER KUMAR
CS(COMM)/7 [M/S GIOSOFTJIITIN SAHNI _ [10.10.2023  |13.10.2023
66/2023 INDUSTRIES VS,
DURGA TRADING CO.
CS(COMM)/7 [SUNDIPIKA WAHAL VS|RAJESH RAINA [19.10.2023  [13.10.2023
78/2023 BALMEET SINGH
OMP(I) ORIX LEASINGIGULSHAN 1.10.2023 [21.10.2023
(COMM)/396/ FINANCIAL ~ SERVICEKUMAR
0023 VS. BIPIN KUMAR SACHDEV
16 [SH. DIG VIJAY SINGH,|West [CS SARITA PANDEY[SUNIL KUMAR[03-10-2023 [27-09-2023
DISTRICT JUDGE (COMM)/726/[PROPRIETOR OFBHARDWAIJ
COMMERCIAL 0023 VISHAL FASHION Vg
ICOURT)-03 HARISH KUMAR|
PROPRIETOR OF
cS M/S METRO SAFETY|VINEET TANEJA [06-10-2023  [05-10-2023
(COMM)/736/[[INDIA PVT LTD Vs
0023 RAJAT BANSAL
cs ICICI BANK LIMITED VSMANISH 06-10-2023  [04-10-2023
(COMM)/737/{GAURAV SACHDEVA [KUMAR DEWAN




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

cS STATE BANK OF INDIAASHOK KUMAR[7-10-2023  [04-10-2023
(COMM)/743/[Vs MRS MUNESH BALA
0023
cs STATE BANK OF INDIAJAK ROUT 09-10-2023  [07-10-2023
(COMM)/748/[Vs ~ MS  SUNTREK]
0023 MEDIWAYS THROUGH

ITS PARTNERS OR

GUARANTORS
cs DASPREET KAUR VSSUNIL KUMAR[09-10-2023 [09-10-2023
(COMM)/749/{CHADHAS THA
0023 IDEVELOPERS AND)

PROMOTERS PVTLTD
cs DEEPAK GOLCHA VSSEEMA DEWAN [10-10-2023 [09-10-2023
(COMM)/756/|WELTIME FOOTWEAR|
0023 PVT LTD
cs ROYAL ENTERPRISES 12-10-2023  [10-10-2023
(COMM)/763/|V's SWISS
0023 INTERNATIONAL ( T)

IAND ANR
cs M/S POINT FOOTWEARRRAJEEV 16-10-2023  [13-10-2023
(COMM)/774/PVT  LTD Vs M/SBANSAL
0023 IASHIRWAD FOOT CARE
cs M/S K M GUPTA AND 16-10-2023  [14-10-2023
(COMM)/775/|SONS
0023 ENTERPRISESTHROUG

H ITS PROPRIETORMR.

KARTIK GUPTA Vs M/ S.
cs MOHAN MEAKINKARAN 00-10-2023 |17-10-2023
(COMM)/786/[LIMITED Vs  ESHANAGRATH
0023 MEHRA
cs PUNJAB  NATIONALJAK SHAKYA  P1-10-2023 [20-10-2023
(COMM)/787/BANK THROUGH ITS
0023 IATTORNEY AMIT

KUMAR Vs

CHANCHALA DEV]
cs UCO BANK Vs M/SSHASHIK 06.10.2023 [25-10-2023
(COMM)/793/[MIDIACRAAFT KAUSHIK
0023 THROUGH ITS PROP.

SAKSHI MALHOTRA
cs NEELKANTH RAJEEV KUMARPR6-10-2023  [25-10-2023
(COMM)/794/[ENTERPRISES PVT LTD JHA
0023 Vs VISHAL GUPTA




District Case No.

Petitioner Name

Respondent Name

VSAdvocate

Registration Payment o

Court Fees

2023

ICS IM/S SHREE MADHAV|SK 26-10-2023 [|25-10-2023
(COMM)/808/ IQUICK RESOLUTIONICHATURVEDI
2023 SERVICES PVT LTD Vs
STATE BANK OF INDIA
CS IPUNJAB NATIONALSAURAV 31-10-2023 |30-10-2023
(COMM)/819/ BANK Vs SH PRAVEENBHASIN
2023 IKUMAR
ICS IPROFESSIONAL IMPEXANIL KUMARB1-10-2023 [30-10-2023
(COMM)/820/[P LTD Vs M/S VENOLGUPTA
2023 INDIA PRIVATE LTD
17 [SH. SANJAY JINDAL,[West ICS M/S GSV PRODUCTS VsSamrcr Sidhnr 14-09-2023 104-09-2023
IDISTRICT JUDGE (COMM)/673/ BOTHRA METALS AND
COMMERCIAL 2023 IALLOYS LIMITED
ICOURT)
ICS ICICI BANK VSALOK KUMAR  [14-09-2023 {10-03-2023
(COMM)/674/ HOLIDAYS BY]
2023 SPECTRUM
OMP (DHDFC BANK LIMITEDPUNIT KUMAR|15-09-2023 il
(COMM.)/367Vs NAGENDR SINGHBHALLA
2023 IBISHT
OMP (DHDFC BANK LIMITED|SPREET SINGH [15-09-2023 il
(COMM.)/368 |Vs HIDAYAT AAS
2023 IMOHD
ICS ICICI BANK LTD. VSPUNIT KUMAR|15-09-2023 [20-01-2020
(COMM)/676/ MANOJ KUMAR BHALLA
2023
OMP (DHDFC BANK LIMITEDManishVerma 16-09-2023 |nil
(COMM.)/377 Vs AAKIB KHAN
2023
OMP (DHDFC BANK LIMITEDManishVerma 16-09-2023 il
(COMM.)/378 Vs VIKASH KUMAR
2023
OMP (DHDFC BANK LIMITEDManishVerma 18-09-2023 |nil
(COMM.)/386|Vs ABHISHEK JAIN




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

OMP (DHDFC BANK LIMITEDManishVerma 18-09-2023
(COMM.)/387 [Vs POONAM|
2023 CHAPRANA
CS IMANIJIT KAUR,[[SPREET SINGH [18-09-2023 {14-09-2023
(COMM)/686/ PROPRIETOR, ALEXA
2023 IFURNITURE Vs PARAV|
ENTERPRISES
ICS IM/S EXCELLENT AGRO|G P AGGARWAL (18-09-2023 [05-09-2023
(COMM)/687/PRODUCTS PVT LTD Vs
2023 IM/S SETHI AUTO SALES
ICS S N ELECTEL PRIVATEVIJA ALHOTRA/19-09-2023 |13-09-2023
(COMM)/691/|LIMITED Vs YFCMANIJEET
2023 IPROJECTS PRIVATESHARMA
LIMITED
ICS IM/S SUNRISERAHUL GUPTA [27-09-2023 {14-09-2023
(COMM)/723/[INDUSTRIES Vs M/S
2023 JAIN DOMESTIC]
IAPPLIANCES
18 [SH. AJAY GUPTA,West [CS G TECH WEBPiyush Mittal 3.10.2023 [20.09.2023
IDISTRICT JUDGE] (COMM)/725/MARKETING PVT LTD
COMMERCIAL 2023 Vs MS 4B NETWORKS
ICOURT) IPRIVATE LIMITED
OMP INAFE MAAN SINGH VsN.K. Sinha 04.10.2023 il
(COMM.)25/ M/S ~ AARKAY  FIN|
2023 ILEASE PVT LTD
ICS IMILAP TRANSPOR T aspreet Singh 05.10.2023  [30.09.2023
(COMM)/727/[ROADLIINES THROUGH]
2023 ITS AUTHORISED
IREPRESENTATIVE V5|
IANUP SINGH
ICS RAJEEV KUMAR SINGH[Kailash Ray 05.10.2023  103.10.2023
(COMM)/729/[Vs NAYATI MEDICAL|
0023 IPRIVATE LIMITED
[Execution IPREM CHANDNA
(Comm.)/431/ AGGARWAL SOLE
2023 IPROPRIETOR OH
IRADHA KRISHAN|
IDAIRY Vs HOTEL
ICS IVISHAL ENGG|Vijaya  Lakshmi07-10-2023 [05.10.2023
(COMM)/739/[FOUNDARY WORKSJain
0023 IANR. Vs UJALA|
IAQWATECH INDIA PVT]
LTD ORS




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

HAPPY S S SCHOOL
IAND ANR.

CcS BANK OF INDIA Vs MSfGaurav Dua 07-10-2023  [29-09-2023
(COMM)/740/[BABA  LAMINATORS
0023 IAND PACKERS
cs MOHAN MEAKIN[Karan Nagrath _ [09.10.2023  [18-09-2023
(COMM)/745/[LIMITED Vs HASCO
0023 SYSTEMS PRIVATE

LIMITED
cs HARI OM  STEELSumit Sarna 09.10.2023  [26.09.2023
(COMM)/746/TRADERS Vs MUKESH
0023 KUMAR
cs RAM GOPAL JINDAL[S.M.Gupta 09.10.2023  [22.09.2023
(COMM)/747/[PROPRIETOR OF AMAR|
0023 PAPER COMPANY Vs

SANJAM SINGH W OF

LATE SH HARPREET
cs IAMAN SEKSARIA VsKapil Singhal 12-10-2023  [29-09-2023
(COMM)/762/[MUKESH KUMAR GIRI
0023
cs BANK OF BARODA VSDEEPA GUPTA |14-10-2023 |11-10-2023
(COMM)/771/[SAURABH KUMAR
0023 SINGH
cs BANK OF BARODA VSDEEPA GUPTA |14-10-2023 |11-10-2023
(COMM)/772/[MR. SUNIL KUMAR
0023
cs M/S KUMAR TAG ANDIAKhil Pal Chhabra [19.10.2023 |l
(COMM)/777/[LABEL CO Vs M/S AOV]
0023 CLEVER KNITS LLP
cs [UNION BANK OF INDIA[Alok Kumar 00-10-2023 [19.10.2023
(COMM)/782/[Vs GAURAV KAPOOR
0023
cs VISHAL ENGGTanya Goyal 05.10.2023 il
(COMM)/789/FOUNDARY ~ WORKS
0023 ANR. Vs  UJALA

IAQWATECH INDIA PVT

LTD ORS
cs SHRIKANTI SINGH Vs/Anil Sehgal 07.10.2023 [05.10.2023
(COMM)/799/[THE MANAGING
0023 COMMITTEE  DIVINE




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CS INEERU SHARMA VglAnil Sehgal 27.10.2023 (05.10.2023
(COMM)/802/{THE MANAGING
2023 COMMITTEE DIVINE

HAPPY S S SCHOOL|

IAND ANR.
CS IANSHU ANAND Vs THEJAnil Sehgal 27.10.2023 05.10.2023
(COMM)/803/ MANAGING
2023 COMMITTEE DIVINE]

HAPPY S S SCHOOL|

IAND ANR.
CS SARAOGI SUPER SALES|Varun Bedi 27.10.2023 (19.10.2023
(COMM)/804/PVT. LTD Vs PANKA]
2023 IAGRAWAL
CS SARAOGI SUPER SALES[Varun Bedi 27.10.2023 ]19.10.2023
(COMM)/805/[PVT. LTD Vs SUNITA
2023 IAGGARWAL
CS IM/S RADINT SOLUTION|Ara Vikram Shukla30-10-2023 (07-11-2022
(COMM)/807/[Vs M/S SUPER SONIC
2023 SERVICES
CS IAMIT SHARMA  VsDeepak Grover 30-10-2023 [18-10-2023
(COMM)/814/TRIVENI PACKAGING
2023
CS ICICI BANK LTD VslAlok Kumar 30.10.2023 [26.10.2023
(COMM)/815/SARANSHI
2023
CS IM/S ABBIE IT MART[Sujata Kashyap [31.10.2023 [26.10.2023
(COMM)/821/PVT LTD Vs M/S THE
2023 CONSULTANCY GROUP|

IAND ORS
CS IM/S SWASTIK PIPE LTD|Bharat Bhushan  [01-11-2023  [30-10-2023
(COMM)/825/Vs  M/S  CALCUTTA
2023 INDUSTRIAL

ICORPORATION
CS IM/S RISHABH|Lavkush Tiwari ~ [01-11-2023 [31-10-2023
(COMM)/826/ ENTERPRISES Vs M/S
2023 SRI SHIV SHAKTI

IELECTRICALS
OMP (DISHRIRAM FINANCEManoj Kumar 04-11-2023  nil
(COMM.)/401 |[LIMITED Vs SH PRINCE
2023




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

[Execution SHAILEE
(Comm.)/453/ CONSTRUCTIONS Vs S,
2023 C. K. INFRATECH PVT
ILTD
CS IM/S SHANTI ELECTRIC|Varun Sharma 04-11-2023 [30-10-2023
(COMM)/838/[WORKS Vs M/S
2023 IWIRETEC SYSTEMS
ICS STATE BANK OF INDIA|Ashok Kumar Bahlj04-11-2023 |01-11-2023
(COMM)/839/[Vs MRS SANTOSH
2023
ICS Canara Bank Vs AAKASH|Sanjeev Chopra  [04-11-2023 |31-10-2023
(COMM)/840/SHARMA PROP M/S
2023 ICLASSIC TRADERS
ICS INISHA Vs M/S NAWAB|Pawan Mehta 04-11-2023 [Nil
(COMM)/841/E PALACE AND ANR
2023
19 SH. NARESH KUMARWest [CS IAMBA SHAKTI STEELSNOT 6-10-2023 |05-10-2023
IMALHOTRA, DISTRICT] (COMM)/738/[LTD. Vs SEQUENCEAVAILABLE
JUDGE (COMMERCIAL| 2023 IFERRO PVT. LTD.
ICOURT)
ICS IHARI oM STEELNOT 09-10-2023 |07-10-2023
(COMM)/752/[TRADERS Vs M/SIAVAILABLE
2023 CUPIDO TOWNSHIP
IPRIVATE LIMITED
ICS IHARI OM STEELINOT 09-10-2023 |07-10-2023
(COMM)/753/TRADERS Vs TUBYAIAVAILABLE
2023 CONSTRUCTION
ICS MOHAN MEAKININOT 10-10-2023  [06-10-2023
(COMM)/759/|[LIMITED Vs KASHISHAVAILABLE
0023 IELECTRICITY
SERVICES PVT LTD
ICS IMOHAN MEAKININOT 10-10-2023 [28-09-2023
(COMM)/760/ [LIMITED Vs C VIAVAILABLE
2023 IAUTOMOTIVE PVT LTD
ICS ICICI BANK Vs M/S S SINOT 13-10-2023  |13-09-2023
(COMM)/767/[LCD HOUSE IAVAILABLE
0023




District
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Petitioner Name VS

Respondent Name

Advocate

Registration Payment o

Court Fees

CS M/S GIOSOFT|NOT 14-10-2023  [12-10-2023
(COMM)/768/INDUSTRIES Vs ARNAVAILABLE
0023 FOOTWEAR
INDUSTRIES
cS CANARA BANK  VSNOT 14-10-2023  06-10-2023
(COMM)/769/[TRIPTI IAVAILABLE
0023
OMP MUKESH BAWEJA VSNOT 18-10-2023  |13-10-2023
(COMM.)/28/ [YES BANK LIMITED  |AVAILABLE
0023
CS PUNJAB  NATIONALNOT 18-10-2023 |14-10-2023
(COMM)/776/ BANK THROUGH CHIEFAVAILABLE
0023 MANAGER Vs  MS.
UJASPREET KAUR PROP.
FABLOOK
CcS M/S KANWARNOT 19-10-2023  |18-10-2023
(COMM)/780/PARKASH RAKESHAVAILABLE
0023 KUMAR Vs M/S
BANSAL INTERIO
cS M/S BONNYNOT 05-10-2023 [21-10-2023
(COMM)/790/POLYPLAST PVT. LTDJAVAILABLE
0023 Vs RAMESHWAR LAL
GUPTA
CcS IM/S JAI SHIV STEEL COJNOT 30-10-2023 [7-10-2023
(COMM)/813/[Vs M/S SHYAM AGROAVAILABLE
0023 INDUSTRIES
cS SAVITA  AGGARWALNOT 31-10-2023  [10-10-2023
(COMM)/816/[VS. NASEEM AHEMAD |AVAILABLE
0023
CS IDBI BANK LTD. VSNOT 31-10-2023 [21-10-2023
(COMM)/817/[SATISH KUMAR IAVAILABLE
0023
20 SH. ANURAG SAINJNEW [CS OVERDRIVE ISHA GANDHI  |04.10.2023  [29.09.2023
DISTRICT JUDGEDELHI |(COMM.)/523 ELECTRONICS
COMMERCIAL 2023 PRIVATE LIMITED
ICOURT)-01 Vs
M/S HAVELLS INDIA
CS ICICI BANK CHETNA 10.10.2023 [09.04.2021
(COMM.)/539[Vs BHALLA
2023 RAHUL KUMAR
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Petitioner Name VS

Respondent Name

Advocate

Date
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ICS MR  VIPAL KUMARISHAILENDRA |11.10.2023 [20.09.2023,
(COMM.)/544 FARMAH AND ANR IBABBAR 26.09.2023
2023 Vs

IMRS MANMEET]

SUMRA CHONKER
CS IBANK OF INDIA IKRISHAN 11.10.2023 [19.07.2023
(COMM.)/545 [Vs KUMAR
2023 MADHUKAR

IMANEESSE NOW|

IDECEASED THROUGH]
ICS UTTAZO SERVICE PVT|VIDUR SIKKA |11.10.2023 (07.12.2023
(COMM.)/546 [LTD
2023 Vs

JAGSON

INTERNATIONAL LTD
ICS R L POLYMERS PVTIGAGAN KUMAR|16.10.2023 [27.09.2023
(COMM.)/555LTD SINGHAL
2023 Vs

MS DEVKI]

INTERNATIONAL
ICS IM/S  DR. MOREPENSRIJAN TIWARI [16.10.2023 [21.03.2023
(COMM.)/556 [LIMITED
2023 Vs

IM/S MANRAI

IDISTRIBUTOR
ICS IBANK OF INDIA SANDEEP SINGH|17.10.2023  [20.09.2023
(COMM.)/558 [Vs
2023 SAGAR KUMAR GERA|

IPROPRIETOR OF M/S A|

S CLOTHING
ICS IPADMANAVAN IABHISHEK 18.10.2023 |07.10.2023
(COMM.)/560 (CONSTRUCTIONS SHARMA
2023 IPRIVATE LIMITED

Vs

TERRAGON TECHNO;
ICS [UNION BANK OF INDIAJADITYA 18.10.2023 |09.10.2023
(COMM.)/561 BRANCH AT II/111 112PARASHAR
2023 JAIN BHAWAN, SADAR|

IBAZAR, DELHI CANTT,

IDELHI 110010.
ICS IHT MEDIA LTD IMADHUR 20.10.2023 {16.10.2023
(COMM.)/568 |Vs IDHINGRA
2023 ILOTUS CREATIONS

IAND ORS
ICS CANARA BANK SUBHASH 20.10.2023 {12.09.2023
(COMM.)/569 [Vs IKUMAR JHA
2023 IBAHUBALI IMPEX
ICS M S STEEL THROUGHPARASHAR 26.10.2023 (14.10.2023
(COMM.)/583 PARTNER MR. MANOIJMAHIP DATTA
2023 IKUMAR BANSAL

Vs

IPARKASHO

DATTIDATA TIANTAT
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Advocate
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CS ICICI BANK LIMITED [MANISH 26.10.2023 [22.08.2023
(COMM.)/579 [Vs KUMAR DEWAN
2023 IMS GV INDIA SERVICES
IPVT LTD
CS IDBI BANK LIMITED [ DEEPAK VERMAR6.10.2023  |14.10.2023
(COMM.)/582 Vs
2023 THROUGH ITS
IPROPRIETOR
21 [SH. SANJEEVINEW  [CS HUGO BOSS TRADEShravan Bansal(P),|04-10-2023 [26.09.2023
AGGARWAL, DISTRICT[DELHI (COMM)/521/MARK MANAGEMENT
JUDGE (COMMERCIAL 2023 Vs MOHD NAUSHAD
ICOURT)-02 IALAM AND ANR
CS IKRBL LTD Vs DR|Shravan Bansal(P),[04-10-2023 [26.09.2023
(COMM)/522/ PURENDRA SINGH
2023 PICHANOT AND ORS
CS ONE AD DISPLAY PVTPARTHO 05-10-2023  (16.09.2023
(COMM)/525/LTD THROUGH ITSBHATTACHARY
2023 IATTORNEY A(P),
HOLDER Vs DELHI
TRANSPORT
CS YUG VITE AND|Aryan Arora(P), 7-10-2023 [15.09.2023
(COMM)/529/[VITTLES PVT LTD Vs
2023 VEER CHAUDHARY
CS STATE BANK OF INDIASHIV ~ KUMAR[07-10-2023 |15.09.2023
(COMM)/530/[Vs BASANT KUMAR[TTYAGI(P),
2023 SINCE
DECEASED THROUGH|
ILR SMT RAKSHA DEVI
CS UPFL FILMS PRIVATEMR. TANUMOY ([07-10-2023 [21.09.2023
(COMM)/531/|[LIMITED Vs ABCN
2023 ILOGISTIC PRIVATE]
ILIMITED
CS M/S CROISSANCEABC(P), 09-10-2023  [22.09.2023
(COMM)/536/ INTERNATIONAL Vs
2023 IM/S NAVNIRMAN
HIGHWAY PROJECTS
IPVT LTD AND ORS
CS IM/S UNOSTRUCTURESRUCHIR 09-10-2023  [25.09.2023
(COMM)/537/PVT LTD Vs SHRI BATRA(P),
2023 SURENDER KUMAR|
SULANIA
OMP RAHEJA DEVELOPERS[Suditi Batra(P),  [09-10-2023 [25.09.2023
(COMM)/130/LTD Vs ENHANCED
2023 'WAPP




District Case No.

CS

Petitioner Name VS

Respondent Name

SUNNY EXPORTS PVT]

Advocate

IPRIYANKA

Registration Payment o

11-10-2023

Court Fees

18.09.2023

(COMM)/540/[LTD PROPRIETOR OFGHORAWAT
0023 NUTECH MS(P),

PACKAGINGS Vs

VAIBHAV DIMRI
Execution  [BOMBAY MERCANTILENISHA 12-10-2023 [04.10.2023
(Comm)/238/2|COOPERATIVE ~ BANKMUNIJRAL(P),
023 LTD

Vs M/S WELCOME

TRAVEL LINES AND
cS MARVEL VINYLS LTDMR. SHASHANK]|I2-10-2023 [04.10.2023
(COMM)/547/ Vs M/S KOTAKMITTAL (P)
0023 MAHINDRA BANK LTD
cs M/S LORDS TRAVELIGURMEENT 13-10-2023  [06.10.2023
(COMM)/548/[PVT LTD THROUGH ITSNARULA(P),
0023 DIRECTOR MR  BS

IARORA Vs BANK OF

INDIA
cS M/S LORDS TOUR ANDIGURMEENT 13-10-2023  [06.10.2023
(COMM)/549/TRAVEL ~ PVT  LTDNARULA(P),
0023 THROUGH

ITS DIRECTOR MR

UAIPAL S BHANDARI VS|
OMP HDFC SECURITIES LTDDEV MANI|13-10-2023 [06.10.2023
(COMM)/132/[Vs MAITREY AHUJA  [BANSAL(P),
0023
cS HT MEDIA LTD VSMADHUR 16-10-2023  |15.09.2023
(COMM)/553/[RADIO  ZINDAGI USA[DHINGRA(P),
0023 LLC THROUGH

ITS MANAGING

PARTNER MR SUNIL|
cS R L TRADERS Vs DEVKIGAGAN KUMAR[16-10-2023 [15.09.2023
(COMM)/554/[INTERNATIONAL SINGHAL(P),
0023
cS BANK OF INDIA VSSANDEEP 17-10-2023  |12.10.2023
(COMM)/557/[PAWAN KUMAR SINGH(P),
0023
cS SOLOMON  CAPITALJGAUTAM 18-10-2023  [06.10.2023
(COMM)/559/[PVT LTD Vs BIKON SINGHAL(P),
0023 WATER  TREATMENT]

PVT LTD AND ORS
cS M/S  AHUJA  SALES|Amandeep 19-10-2023 |18.10.2023
(COMM)/563/{CORPORATION Singh(P),
0023 THROUGH ITS

SOLE PROPRIETOR Vg
IM/S TSK

IIACDITAY ITXZ I 1 Dl




District Case No.

cS
(COMM)/564/
D023

Petitioner Name VS

Respondent Name

CANARA BANK Vs M/S
IMJD JEANS

Advocate

Krishan Kumar(P),

Date

Registration Payment o

19-10-2023

Court Fees

14.10.2023

COMMUNICATION PVT]

1 illa nl

CS ICICI BANK LTD VSSHAILENDRA [20-10-2023 |15.10.2023
(COMM)/565/SUNNY DUTTA IBABBAR(P),
2023
CS IDBI BANK LIMITEDDeepak Verma(P), 20-10-2023 |12.10.2023
(COMM)/566/ THROUGH AR Vs JAKIR]
2023 IHUSSAIN
CS ICICI BANK LIMITED VsPRASHANT 21-10-2023 |11.09.2023
(COMM)/570/ DALBIR SINGH KUMAR(P),
2023
CS IM/S TIMBER TRENDZ MANISH 25-10-2023 12.09.2023
(COMM)/573/FLOOR PVTLTD Vs M/SKOHLI(P),
2023 INEW AGE

IACOUSTICS PVTLTD

IMRAJAY
CS M/S PROFESSIONALMISHRA(P), 26-10-2023 [19.09.2023
(COMM)/575/IMPEX PVT LTD Vs M/S
2023 JTUMBO

LOGISTICS GROUP
CS IDBI BANK LIMITED VsDeepak Verma(P), 26-10-2023 [21.10.2023
(COMM)/574/ THROUGH AR
2023
CS SANJEEV KUMAR[KAMAL 26-10-2023 [26.09.2023
(COMM)/576/(GARG Vs AMARIJEETBANSAL(P),
2023 SINGH
CS M/S  ZAK  GLOBAL[Akshaya 30-10-2023 [26.10.2023
(COMM)/592/ SERVICES PVT LTD VsAgarwal(P),
2023 IM/S ANCHOR

APARTMENTS PVT]

ILTD
CS PRIMATEL FIBCOMROHIT 30-10-2023 [27.10.2023
(COMM)/591/[LTD Vs GAIL (INDIA)GANDHI(P),
2023 ILTD
CS M/S TRAFIKSOLMONICA 30-10-2023 [26.10.2023
(COMM)/593/[ELECTROMECHANICAL|GOEL(P),
2023 PVT

LTD Vs M/S PSAR|




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CS IAKASH BHARDWAJ VSCHANDRAKANT[31-10-2023 [18.09.2023
(COMM)/594/[PUNJAB AND[TIWARI(P),
2023 INATIONAL BANK
CS HT MEDIA LTD Vs M/SAMIT BAJAJ(P), 31-10-2023 [25.10.2023
(COMM)/595/[VEPSUN
2023 TECHNOLOGIES  PVT|
ILTD
22 SH. VINEETA GOYALNEW [CS THE POLO/LAUREN[Shravan Bansal(P),|05-10-2023  [26-09-2023
IDISTRICT JUDGEDELHI |(COMM)/526/{COMPANY LP V5|
COMMERCIAL 2023 IASHOK KUMAR
ICOURT)-03
CS STATE BANK OF INDIA[SHIV KUMAR|07-10-2023  [05-10-2023
(COMM)/533/[Vs LALA RAM TYAGI(P),
2023
CS STATE BANK OF INDIASHIV KUMAR|07-10-2023  [05-10-2023
(COMM)/532/[Vs KUSUM TYAGI(P),
2023
CS IKRISHNA  DEVI  VSVIPIN SINGH(P), [09-10-2023 [20-09-2023
(COMM)/538/|SBICAP TRUSTEE
2023 COMPANY LIMITED;
IAND ANR
CS SHUCHITA IASHOK GOEL(P),[11-10-2023 |07-10-2023
(COMM)/541/PRAKASHAN PRIVATE]
2023 ILIMITED Vs MCGRAW,|
IHILL EDUCATION;
INDIA PVT LTD
CS INDERJEET KOCHHAR|GAGANDEEP 16-10-2023  |15-09-2023
(COMM)/550/[Vs NISHI FOREX ANDJINDAL
2023 ILEISURE PRIVATE]
ILIMITED AND OTHERS
CS IPURNIMA SUSHMA  RANI16-10-2023 [18-09-2023
(COMM)/552/|ADVERTISING AGENCY/|SINGH(P),
2023 PVT LTD Vs M/S
IVIRTUOUS VISION PVT]
ILTD
CS IACTION WOODABHISHEK 16-10-2023  |18-09-2023
(COMM)/551/[PRODUCTS PVT LTD VsHARIJIKA(P),
2023 IMODERN
ICONSTRUCTION CO
IDELHI
OMP IM/S STRIKER BROTHER[SAURABH 20-10-2023 |16-10-2023
(COMM)/136/[Vs ~ NTPC  LIMITEDDUGGAL(P),
2023 IKOLDAM




District Case No.

OMP
(COMM)/137/
D023

Petitioner Name VS

Respondent Name

IUNION OF INDIA Vs M/S
INKB INFRASTRUCTURE
PVT LTD

Advocate

IMANOJ
IDARGAR
IMAHESHWARI(P

s

Date

Registration Payment o

20-10-2023

Court Fees

16-10-2023

cs IDBI BANK LIMITED|Deepak Verma(P), 20-10-2023 [15-09-2023
(COMM)/567/THROUGH AR V|
0023 MEHAR  BHUPINDER]

SINGH VIRK
cs ICICI BANK Vs ISHITAMANISH 06-10-2023 [30-11-2021
(COMM)/578/[Y ASHVI KUMAR
0023 DEWAN(P),
cs PAHARPUR  COOLINGATANU 06-10-2023  [05-09-2023
(COMM)/581/[TOWERS ~ LTD  VSSAIKIA(P),
0023 IAIRWAVES ENGINEERS

PVT LTD
cs MESSRS DEEPAK[loydeep Sarma(P), P6-10-2023 [17-10-2023
(COMM)/577/[KAPOOR AND|
0023 COMPANY Vs

NATIONAL INSURANCE|

co
OMP MOTILAL OSWALMD.  ZARYABP6-10-2023 [20-10-2023
(COMM)/139/[FINANCIAL ~ SERVICESJAMAL RIZVI(P),
0023 LTD Vs MAHENDER|

KUMAR MITTAL
cs PUNJAB  NATIONALARUN 06-10-2023  [20-10-2023
(COMM)/580/ BANK Vs GHANSHYAMBHARDWAJ(P),
0023 SINGH
oMP VIDYA ONLINE]Dinesh Godara(P), 7-10-2023 [26-10-2023
(COMM)/141/[SERVICES PVT LTD Vs
0023 VEDANG SOFT PVT

LTD
cs IAVANTAE OVERSEASDINESH D7-10-2023 [20-10-2023
(COMM)/585/[Vs ALKA GUPTA TIWARI(P),
0023
cS BURBERRY LTD Vs K K|S K BANSAL(P), 27-10-2023 [0-10-2023
(COMM)/587/[TRADING AND ANR
0023
OMP GAIL (INDIA) LTD VSNEETIKA 30-102023 [27-10-2023
(COMM)/144/|SURENDRA NATHBAJAJ(P),
0023 MISHRA AND ANR




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

OMP INDIA TRADEPIYUSH 30-10-2023 [27-10-2023
(COMM)/145/[PROMOTION SHARMA(P),
0023 ORGANISATION Vs M/S
DEXTER23  BUILDING]
SOLUTIONS AND ANR
cS HT DIGITAL STREAMSJAMIT BAJAI(P), 31-10-2023 [25-10-2023
(COMM)/600/[LIMITED Vs KORAA
0023 'WORLDWIDE
IADVERTISING PVT LTD
cS M/S AAYAM CAREERJAYDEEP 31-10-2023 [20-10-2023
(COMM)/599/[INSTITUTE PVT LTD VSROY(P),
0023 M/S AAYAM CAREER|
IACADEMY
OMP [UNION OF INDIA Vs M/SRAJESH KUMARB1-10-2023 [27-10-2023
(COMM)/148/MULTI TECHREXWAL(P),
0023 CONSTRUCTION
COMPANY
23 SH. PREM KUMARSOUTH [NIL
BHARTWAL DISTRICT
JUDGE (COMMERCIAL
ICOURT)-01
4 |MS. ANURADHA[SOUTH [CS(COMM) [PUNJAB  NATIONALJSUMIT SHARMA [18.10.2023 [26.05.2023
SHUKLA BHARDWAJ, 571/2023  [BANK VS SUKH DEV|
DISTRICT TOMAR
JUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV [South |NIL
26 [SH. RAJEEV BANSAL,South |NIL
DISTRICT JUDGE|
COMMERCIAL)-01
27 SH.  LAL  SINGH,SOUTH [NIL
DISTRICT JUDGE LEAST
28 [MS. NEELAM SINGH,SOUTH [CS SIMMTRONICS AKHIL 06-10-2023  [NA
DISSTRICT JUDGE LEAST [COMM)/926/[INFOTECH PVT LTD VSVERMA(P),
0023 IAKASH SINHA
cS VIVEK RAKYAN Vs M/SRAGHAV 11-10-2023  [07-10-2023
(COMM)/957/[ORANGE SKY[SABHARWAL(P),
0023 MAINTENANCE
SERVICE PRIVATE|
LIMITED




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Registration Payment o

Court Fees

CcS BERGER PAINTS INDIAJARUN 06-10-2023  [08-08-2023
(COMM)/924/[LTD Vs M/S  SHIVKUMAR(P),
0023 CYLINDER
cS ICICI BANK LID VSALOK 06-10-2023 [NA
(COMM)/925/|ASHISH KUMARKUMAR(P),
0023 SHARMA
cs ICICI BANK LTD VSSHAILENDRA [17-10-2023 [1-12-2021
(COMM)/983/[LOVELINA AGGARWALBABBAR(P),
0023
cS MS AVINI HYGIENE [LALIT 03-10-2023 [20-09-2023
(COMM)/902/[CARE Vs MS JAI SHREEKUMAR(P),
0023 BALAJI MARKETING

PRIVATE LIMITED
cS STATE BANK OF INDIAJADAITA KUMAR(19-10-2023  [04-09-2023
(COMM)/992/[Vs ZAKIR HUSAIN ROUT(P),
0023
cS [UNION BANK OF INDIA[LALIT 6-10-2023 [14-09-2023
(COMM)/931/[Vs SACHIN SAXENAKUMAR(P),
0023 PROP OF NS

ENTERPRISES
cs KAY SONS INDIA PVINAMAN 07-10-2023 [15-09-2023
(COMM)/932/LTD Vs CARDIOMCJISSRANI(P),
0023 INDIA  PVT  LTD

(THROUGH ITS

DIRECTOR)
cS M/S SHIV ASSOCIATES|Neha Rai(P), 00-10-2023 [25-09-2023
(COMM)/100 [Vs ~ M/S  POPULAR|
0/2023 SPIRITS
cs PSA NITROGENDEVESH 13-10-2023 [25-09-2023
(COMM)/960/[LIMITED Vs KAMINENIKUMAR
0023 HOSPITALS PVTLTD  |MALAN(P),
cS M/S SINGER INDIA LTDMOHIT 05-10-2023 [12-05-2023
(COMM)/100 Vs M/S DURGA BAINAGAR(P),
5/2023 MAHILA SISU VIKASA

KENDRAM
cs STATE BANK OF INDIAKAMLESH 17-10-2023 [17-10-2023
(COMM)/982/[Vs SURENDER KAURKUMAR
0023 IAND ANR SINGH(P),




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CcS ADIL MUNEER[TOUQEEF 19-10-2023  [28-08-2023
(COMM)/990/|ANDRABI Vs KAISERAHMAD
0023 IAHMED QURESHI
cs STATE BANK OF INDIAAMIT  KUMAR([9-10-2023 |11-10-2023
(COMM)/991/[Vs MR OMI SINGH(P),
0023
cs CICO TECHNOLOGIESJAW LAW(P),  6-10-2023 |NA
(COMM)/101 [LIMITED Vs M/S SAJ
1/2023 KIRAN ENGINEERING|
IAND SERVICES
cs CHET RAM MAHINDERJARCHIT 06-10-2023 [23-10-2023
(COMM)/101 [KUMAR Vs DASTOORSSINGHAL(P),
0/2023 FOODS PVT LTD ETC
cs IM/S SOLUTIONS INC VSSANTOSH 07-10-2023 |NA
(COMM)/101 [M/S AUDIO  VIDEOKUMAR
9/2023 OPERATIONS SAHU(P),
cS M/S TECHNOWAREB.L. SHARMA(P),27-10-2023 [21-09-2023
(COMM)/101 [SYSTEMS INDIA PVT| & 10-10-
/2023 LTD Vs M/S FRANS 0023
GLOBAL  INFOTECH]
PVT LTD
cs M/S PENTAGON TECHDEVENDER 07-10-2023 [|21-10-2023
(COMM)/101 [FUSION SERVICES PVTSINGH(P),
6/2023 LTD Vs M/S
RAYSTEEDS ENERGY]
PVT LTD
29 [SH. AJAY KUMAR JAIN [SOUTH [CS M/S ARHAM|Shailendra 03-10-2023 03-07-2023
LEAST |(COMM)/905/ TECHNOCHEM VsSharma(P),
0023 NIHIR JATINBHA]
SHAH
cs PUNJAB  NATIONALIQUAISAR ALI(P),[03-10-2023 [12.09.2023
(COMM)/904/BANK Vs  PUNEET
0023 RASTOGI PROPRIETOR
OF MESSERS DURGA]
TRADERS
cS G AND G CONCRETESumit Kumar(P), [03-10-2023 [26.09.2023
(COMM)/903/[SOLUTION Vs PC
0023 CONSTRUCTION
cs BANK OF INDIA VSVISHWANATH [09-10-2023 [21.09.2023
(COMM)/936/[SIDHARTH TOMAR ~ [PRASAD
0023 TIWARI(P),




District

Case No.

CS

Petitioner Name

Respondent Name

IRAINISH KUMAR AND|SHREYEK

VSAdvocate

Date

Registration Payment o

11-10-2023

Court Fees

26.09.2023

LTD

(COMM)/944/[SONS HUF Vs NEW|GUPTA(P),
0023 SHOP CSTORE
NETWORK PVT LTD
cS IMS MEETA SANDEEP @]PRITHVI 13-10-2023 [26.09.2023
(COMM)/959/MEETA MASTANI  VSSINGH(P),
0023 LITTLE DREAMS
STUDIOS PRIVATE|
LIMITED
cS VISAGE BEAUTY AND|VAIBHAV 12-10-2023 [05.10.2023
(COMM)/950/[HEALTH CARE[VUTTS(P),
0023 PRIVATE LIMITED Vj
03 PLUS BEAUTY
STUDIO UNISEX SALON
cS STATE BANK OF INDIADHARMENDRA [14-10-2023 [06.10.2023
(COMM)/973/[Vs SEPOY BILAL P SINGH(P),
0023
cS IMANSI FREIGHT|VIVYA 14-10-2023  [06.10.2023
(COMM)/975/[SYSTEMSTHROUGH ITSNAGPAL(P),
0023 PROPRIETOR SH
DHEERA] KAPOOR V|
CONSOLE  SHIPPING|
cS SHYAM SPECTRA PVTSURENDRA 14-10-2023  [04.10.2023
(COMM)/966/[LTD Vs A AND RKUMAR(P),
0023 ENTERPRISESTHROUG
H ITS PARTNER
IANURAG
CcS UCO BANK Vs AHShashi Kaushik(P),[17-10-2023 [26.09.2023
(COMM)/980/[INTERIOR ~ SOLUTION
0023 SYSTEM  THROUGH|
MOHD AJAZ KHAN
cS CANARA BANK Vs M/SARUN 17-10-2023 |10.10.2023
(COMM)/979/[KEER DUGGAL(P),
0023 BROTHERSTHROUGH
PARTNERS
cS IM/S AXIOM MEDITECHDivyesh Singh(P), [19-10-2023 [20.07.2023
(COMM)/994/[THROUGH ITS
0023 PROPRIETOR NARESH]
KUMAR BEDI Vs M/S
AXIO BIOSOLUTIONS
30 MS. ANU GROVERSOUTH [CS [UNION BANK OF INDIA[Sunil 04-10-2023 05.09.2023
BALIGA LEAST (COMM)/915/[Vs MANOJ KUMAR|Choudhary(P),
0023 YADAV ~ PROP  OF
COOLDOCK COOLING
TOWER
cS M S OFFCOM SYSTEM|ARVIND KUMAR[04-10-2023 [08.08.2023
(COMM)/911/[PVT LTD Vs M S APEXSHARMA(P),
0023 POWER PROJECTS PVT]




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CcS HETTICH INDIA PVTRUPAM 04-10-2023  16.09.2023
(COMM)/917/[LTD Vs M/S EXPRESSKUMARI(P),
0023 INFRASTUCTURE PVT

LTD
cS ICICI BANK LTD VSPRASHANT 04-10-2023 [31.07.2023
(COMM)/910/[KAVITA CHAUHAN  [KUMAR(P),
0023
cS CANARA BANK[KRISHAN 04-10-2023  [06.09.2023
(COMM)/914/[FORMER ~ SYNDICATEKUMAR(P),
0023 BANK Vs PETOVERA

INTERNATIONAL PVT]

LTD
EXECUTION [SBI  CARDS  ANDSANJAY KUMARJ04-10-2023 [06.09.2023
(COMM)/454/PAYMENT ~ SERVICESINGH(P),
0023 LIMITED Vs

'YASHWANT VIRANI
cS MASCOT HEALTH[Naveen 04-10-2023  05.09.2023
(COMM)/912/[SERIES PVT LTD VsiChandra(P),
0023 WINMARK

PHARMACEUTICALS

PVT LTD
cS SABYASACHI BISWASVIPIN KUMAR[4-10-2023 |15.09.2023
(COMM)/918/[V's DIRECTORMISHRA(P),
0023 IAUTHORISED

REPRESENTATIVE
cs [UNION BANK OF INDIA[Sunil 04-10-2023 [14.09.2023
(COMM)/916/[Vs ALAUDDIN PROP OF(Choudhary(P),
0023 SUPER FOOD
cS M/S ALUMINIUMMAYANK 04-10-2023 [27.09.2023
(COMM)/913/[ELECTRICAL PACHAURI(P),
0023 INDUSTRIESTHROUGH

ITS PROPRIETOR Vs

EPC INFRACON|
EXECUTION |[GLT ENTERPRISES VSSOURABH 04-10-2023  |[1.11.2022
(COMM)/455/|HSK INFRA PVTLTD  [LEKHA(P),
0023
cS MADHU GUPTA  VSCHERRY 04-10-2023 [26.09.2023
(COMM)/919/JAMMU AND KASHMIRGUPTA(P),
0023 BANK LTD
cS CANARA BANKASHUTOSH 09-10-2023 03.04.2023
(COMM)/942/[FORMER ~ SYNDICATEKUMAR
0023 BANK Vs SH MOHDSINGH(P),

FARHAN NABIS/O SH
GULAM NABI




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

EXECUTION [M/S GEMININARENDRA  [10-10-2023  05.09.2023
(COMM)/466/|DISTILLERIES PVTKALRA(P),
0023 LTDTHROUGH ITS AR

Vs M/S SUMIT

CHAUHAN THROUGH
cS PUNJAB  NATIONALRANJANA 12-10-2023 [28.02.2023
(COMM)/952/[BANK Vs M/S SAYAN[PATHAK(P),
0023 ENTERPRISES
cS MR ASHISH TYAGI VSSHANTNU 12-10-2023 [03.10.2023
(COMM)/954/[M/S SHILPKAR INDIAAGGARWAL(P),
0023 DESIGNERS AND|

CONTRACTORS ~ PVT

LTD
cS CANARA BANK  VSESHU 12-10-2023  [05.10.2023
(COMM)/953/[PARDEEP CHANDA ~ |[CHAUDHARY (P),
0023
cS CLIMATROL RAJESH 13-10-2023 |12.09.2023
(COMM)/962/{CORPORATION VSJANGRA(P),
0023 COOL SPACE
cS BENTLEY  SYSTEMS|AARSHIA 13-10-2023  |10.10.2023
(COMM)/961/[[INC Vs MR ASHOK[BEHL(P)
0023 MAHENDRPAL

SHARMA
EXECUTION [TOYOTA  FINANCIAL|DINESH KUMAR|13-10-2023 [04.09.2023
(COMM)/473/[SERVICES INDIA LTDJAIN(P)
0023 Vs JYOTI RAJ KUMAR]

BHATI
cS M/S KEI INDUSTRIESAJAY KOHLI(P), |[11-10-2023 |10.10.2023
(COMM)/955/[LIMITED Vs M/S
0023 HINDUSTAN PLYWOOD)

COMPANY
cS MR HARDIK  KAUL|VIVEK 14-10-2023 |14.09.2023
(COMM)/972/PROP ~ OF  ARCOLMALHOTRA(P),
0023 INTERIOR AND

IARCHITECTURE Vs MR

RAVINDER SIWACH
cS RDR HOSPITALITYANIL  KUMAR[14-10-2023 [09.10.2023
(COMM)/971/[SOLUTIONS PVT LTDSHARMA(P),
0023 Vs DAKSHIN DILL]

SWACHH INITIATIVES

PVT LTD
cS STATE BANK OF INDIADHARMENDRA [[4-10-2023 [06.10.2023
(COMM)/968/|V's SEHTHANGSINGH(P),
0023 HANGSING




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CS INDIAN BANK Vs MSSUBODH 14-10-2023  (04.10.2023
(COMM)/970/ DEEKSHA ROY KUMAR
2023 SINGH(P),
OMP (DMONEYWISE PREETI(P), 16-10-2023  10.09.2023
(COMM)/66/2 FINANCIAL SERVICES
023 IPVT LTD THROUGH ITS|

IAR Vs PRAMOD

CHAUHAN
OMP ZETFLY ONLINESameer Jain(P),  [16-10-2023 (04.10.2023
(COMM)/94/2 SERVICESS PVT LTD V|
023 IABHAY TECHNO|

SERVICE PVT LTD
CS IATLAS LOGISTICSPARSHANT 17-10-2023 [25.09.2023
(COMM)/981/ PRIVATE LIMITED Vs ARORA(P),
2023 IMRG GLOBAL
CS IM/S JAY AND CO INDIARROHIT RANJAN|19-10-2023 [25.09.2023
(COMM)/996/ PRIVATE LIMITED VsKUMAR(P),
2023 ZAMIL AIR|

CONDITIONERS INDIA|

IPRIVATE LIMITED
CS IBACHNU PANDITISOVI  BIPNEET|19-10-2023 |18.09.2023
(COMM)/993/PROPRIETOR OF M/SSINGH(P),
2023 IMM  INTERNATIONAL|

Vs M/S SUNRISE]

INTEGRATED FACILITY|
CS STATE BANK OF INDIAAMIT  KUMAR|19-10-2023 |11.10.2023
(COMM)/995/[Vs MRS GEETA SINGH(P),
2023
CS SHIV ASSOCIATES VSSHREYA 20-10-2023 [29.09.2023
(COMM)/999/MS  PATH2WAY  HRISINHA(P),
2023 SOLUTIONS PVT LTD
CS SURENDER SINGH VsRAHUL 26-10-2023 [25.10.2023
(COMM)/100 RAM PAL SINGHSHARMA(P),
9/2023 IADHANA
CS IM/S SOLUTIONS INC Vs[SANTOSH 26-10-2023 {10.10.2023
(COMM)/100 M/S  AVO  SERVICESKUMAR
8/2023 PVT LTD SAHU(P),
CS M/S KAPOOR IMAGINGRAJENDRA 27-10-2023 [26.10.2023
(COMM)/102 PVT LTD Vs SHRIYADAV(P),
1/2023 IPRAVEEN KUMAR




District

Case No.

CcS
(COMM)/102
0/2023

Petitioner Name VS

Respondent Name

M/S KAPOOR IMAGING
IPVT LTD Vs SANIJEEV
IKUMAR

Advocate

RAJENDRA
'YADAV(P),

Date

Registration Payment o

27-10-2023

Court Fees

26.10.2023

31

SH. BHUPESH KUMAR

SOUTH
FEAST

ILIMITED

cs IM/S FREIGHT SYSTEMSJARVIND KUMAR[03-10-2023 [19-09-2023
(COMM)/893/[[INDIA PVT LTD Vs M/SSINGH(P),
0023 VISION SMT|

SOLUTIONS PVT LTD
cs [UCO BANK Vs GEORGE[Shashi Kaushik(P),|[17-10-2023 [26-09-2023
(COMM)/978/|CHRISTOPHER
0023
cs M/S GANPATI TEXERIGUDIYA 03-10-2023 |13-09-2023
(COMM)/885/PVT LTD Vs M/S I ISHARMA(P),
0023 INSPECTION AND

EXPORT PVT LTD
cs MRS  NISHI  GUPTAJABHISHEK 03-10-2023 [25-09-2023
(COMM)/889/PROP OF M/S ANCHITAGGARWAL(P),
0023 MARKETING

IASSOCIATES Vs MR

SUBHASH CHAND)|

GOEL PROPRIETOR OF

IM/S PM AND COMPANY

IAND ORS
cs SAHIL KUMAR AND{Suraj Bhan(P),  [14-10-2023 [04-10-2023
(COMM)/963/|{ANR Vs M/S LIAISON|
0023 LOBBIST INDIA AND

IANR
cs BERGER PAINTS INDIAJARUN 03-10-2023 08-08-2023
(COMM)/894/[LTD Vs DHARMAJAKUMAR(P),
0023 CYLINDERS  PRIVATH




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

IENGINEERING PVT LTD

cS SHRI SURESH ARORASURESH CHAND{3-10-2023 [13-09-2023
(COMM)/891/|AND ANR Vs SHRI ANUSINGHAL(P),
0023 MANGLANI
cS M/S G AND  GSumit Kumar(P), [03-10-2023 [11-07-2023
(COMM)/890/[CONCRETE SOLUTION|
0023 Vs  M/S  SUNRISH

CONSTRUCTION CO
cS [UNION BANK OF INDIA[Sunil 03-102023  [21-09-2023
(COMM)/888/[Vs SH LALJI MISHRA|{Choudhary(P),
D023 PROP OF DURGA

IADHESIVE
cS STATE BANK OF INDIAIGOPAL CHANDP1-10-2023 |10-10-2023
(COMM)/100 [Vs PRASHANTSHARMA(P),
1/2023 VISHWAKARMA
cS STATE BANK OF INDIAIGOPAL CHANDP5-10-2023 |10-10-2023
(COMM)/100 [Vs DANISH QUAMAR ~ [SHARMA(P),
3/2023
cS M/S  ANALCO INDIAREENA 09-10-2023 [29-08-2023
(COMM)/934/PVT LTD Vs M/SDHAWAN(P),
0023 PROJTECH




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

32

IMS. NIRJA BHATIA

IAND LEASING CO PVT]
ILTD Vs HARISH ARORA

VASHIST(P),

CS IARCHIAN FOODSSAGAR 09-10-2023  4-08-2023
(COMM)/933/[PRIVATE LIMITED VSCHANDRA(P),
D023 SHRI BRAHM SHAKTI
PRINCE  BEVERAGES
PRIVATE LIMITED
cS STATE BANK OF INDIA[Shalini 10-10-2023 [05-10-2023
(COMM)/939/[Vs POOJA  SHARMA[Upadhyay(P),
0023 IAND ORS
cS STATE BANK OF INDIA[Shalini 10-102023 [05-10-2023
(COMM)/938/|Vs ARCHANA[Upadhyay(P),
0023 CHAUHAN AND ORS
cS KUCHIPUDI  DANCEVAIBHAV 13-102023 [05-10-2023
(COMM)/956/[CENTER AND ANR VSVUTTS(P),
D023 MS
PURVADHANASHREE
IAND ORS
OMP (IJANAND RATHIARVIND KUMARP0-10-2023 [23-06-2023
(COMM)/67/2|GLOBAL FINANCEJADON(P),
023 LIMITED Vs  M/S
IACCURATE
ENGINEERING WORKS
IAND ORS
EXECUTION (COIM INDIA PRIVATEVINAY D0-10-2023  [06-06-2023
LIMITED VSBHARDWAJ(P),
INTERNATIONAL
PRINT O PAC LTD
EXECUTION RUWAN  ANSARI _ VSMOSHIN(P), D6-10-2023 |-
(COMM)/497/JASMINE BUILDMART]
D023 PVT LTD
M-Ex/23/2023 DL NAGPAL FINANCEANKIT 10-10-2023 [04-07-2023



http://10.199.60.3/swecourtis/querybuilder/r_query_generate.php#

District Case No.

Petitioner Name VS

Respondent Name

Advocate

Registration Payment o
Court Fees

Misc CANARA  BANK  VsPankaj Nayal(P), [03-10-2023 [13-09-2022
IDJ/1579/2023 MANOJ KUMAR
Misc CANARA  BANK  VgPankaj Nayal(P), [03-10-2023 06-05-2023
IDJ/1580/2023 |GANESH SINGH
Misc IKARNATAKA BANKVishal Yadav(P), [12-10-2023 [21-12-2021
IDJ/1644/2023 PVT LTD Vs KD

INDUSTRIES
Misc IM/S APK ENTERPRISESIASHISH 27-10-2023 [24-03-2023
IDJ/1701/2023 [Vs M/S FOX[KAPOOR(P),

PETROLEUM LIMITED
Misc BENNETT COLEMANSHAILENDRA  [30-10-2023 [25-10-2023
IDJ/1727/2023 |AND COMPANY LTD VSSINGH(P),

IMODE  ADVERTISING

PVT LTD
Misc IWELDCOM HIMANSHU 31-10-2023  [15-06-2023
IDJ/1729/2023 [ELECTRODES PVT LTDDEORA(P),

Vs ELECTRARC INDIA
OMP AR KAY  MEDICOSAMIT DAYAL(P),31-10-2023 |-
(COMM)/97/2PRIVATE LIMITED Vg
023 IMEDSOURCE

IHEALTHCARE PRIVATE

ILIMITED

33 |SH. RAJESH KUMAR INTL
SINGH
34 [SH.SANJAY SHARMA-I [EAST |CS COMMICICI BANK LTD.VSMANISH KUMAR05-10-2023 [16-06-2021

382/2023 IVEERENDRA KUMAR
CS STATE BANK OF INDIA[SHALINI 05.10.2023  [27-09-2023
ICOMM.NO.3 [VS. MANOJ KUMAR UPADHYAY
80/2023
CS  COMMUNION BANK OF INDIAJARUN KUMAR{05-10-2023 (16-09-2023
379/2023 IVS. GAJANAND[SHUKLA

INDUSTRIES




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CS  COMMCANARA BANK  EJHARPREET 31-10-2023 [21-10-2023
417/2023 SYNDICATE BANK VS.SINGH
SAHIBA COLLECTION
35 [SH. CHANDRA[EAST [CS  COMMMAYANK INVESTMENT|DEEPAK GOEL [06-10-2023 [05-10-2023
SHEKHAR, DISTRICT 385/2023  [VS TARUN JAIN & ORS
JUDGE, COMMERCIAL
ICOURT-02
CS~ COMMKIPS LEARNING PVT/SHRESHTH JAIN B1-10-2023 [30-10-2023
418/2023  [LTD VS WASIM UL
HAQUE
CS COMMICANARA BANK VS M/SPRISTINE LAW[1-10-2023 [31-10-2023
420/2023 M S LOGISTICS CARE
36 |SH. SANJEEV KUMARNorth- [EX(COMM)- M/S JBS ENGINEERINGSAGAR MISHRA [04.10.2023 |COURT
MALHOTRA, DISTRICT[East  [114/2023 ~ [WORKS VS. M/S SPEED FEES NOT|
JUDGE TECH SYSTEM AND FILED
COMMERCIAL)-01 DEVICES
MISC  DJISHRI GOPI  CHANDSWADESH 12.10.2023 |COURT
337/2023 SHARMA  VS. SHRIBANSAL FEES NOT|
SORAN SINGH FILED
MISC  DJIM/S BRIUWASISUBHASH 12.10.2023 |COURT
338/2023 TRADING CO. VS. M/S RCHAND FEES NOT|
K  BATTERY  ANDICHATURVEDI FILED
INVERTER THROUGH|
ITS PROPRIETOR
CS(COMM)- [SH. SACHIN KUMARSANDEEP JAIN [12.10.2023 |COURT
02/2023 UAIN VS. SH. DEEPAK FEES
UAIN FILED
OFFLINE
ON
EX(COMM)- SBI  CARDS  ANDSANJAYU 12.10.2023 |COURT
1152023  [PAYMENT  SERVICEKUMAR SINGH FEES NOT|
LIMITE VS. PANKAJ FILED
KUMAR CHAUHAN
EX(COMM)- SBI  CARDS  ANDSANJAY KUMAR|12.10.2023 |[COURT
116/2023 ~ [PAYMENT  SERVICESINGH FEES NOT|
LIMITED VS ANJUM FILED
HUSSAIN
EX(COMM)- SBI  CARDS _ ANDSANJAY KUMAR|12.10.2023 |[COURT
117/2023 PAYMENT  SERVICESINGH FEES NOT|
LIMITED VS. NAVEEN FILED
KUMAR




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

EX(COMM)- [SBI CARDS ANDISANJAY KUMAR|12.10.2023 |[COURT
118/2023 IPAYMENT SERVICE[SINGH IFEES NOT]
ILIMITED VS. YOGESH IFILED
IKUMAR GUPTA
CS(COMM)- [ICICI BANK LTD VSHEMANT GUPTA|17.10.2023 [COURT
03/2023 IAMIT JAIN IFEES
IFILED
(ONLINE
(ON24.02.20
CS(COMM)- |[STATE BANK OF INDIA[SUCHITA DIXIT |17.10.2023 [COURT
94/2023 VS SHRI GAURAV IFEES
IFILED
OFFLINE
ON
CS(COMM)- BANK OF BARODA VSSATYA PALJI7.10.2023 |COURT
95/2023 SATENDER PARIHAR &SINGH IFEES
10THERS FILED
(OFFLINE
ON
CS(COMM)- BABU SINGH VSANIL ~ KUMAR(17.10.2023 |COURT
06/2023 IDARSHAN YADAV PANDEY IFEES
IFILED
OFFLINE
ON
CS(COMM)- [ICICI BANK LTD VSPRASHANT 17.10.2023 |COURT
07/2023 IAMIT KUMAR KUMAR IFEES
FILED
(ONLINE
ON
CS(COMM)- BANK OF BARODA VSUMESH JOSHI  [17.10.2023 |COURT
08/2023 SATISH KUMAR IFEES
IFILED
(ONLINE
ON
CS(COMM)- |[CHARAT SINGHM.P SINHA 17.10.2023 |COURT
99/2023 &1OTHERS VS AT( FEES
TELECOM IFILED
INFRASTRUCTURE (ONLINE
IPVT. LTD. & 10THERS ON
CS(COMM)- [KIRAN GUPTA VS SH|SURAJ GUPTA |18.10.2023 [COURT
100/2023 IEKANSH JAIN @AGAM| IFEES
UAIN IFILED
(OFFLINE
ON
CS(COMM)- |AXIS BANK LTD. VSRAJESH KUMAR (19.10.2023 [COURT
101/2023 SHREE BALA JEE IFEES
IPAPERS IFILED
(ONLINE
ON
ICS(COMM)- |[STATE BANK OF INDI AADAITA KUMAR|19.10.2023 ([COURT
102/2023 VS CHANDRAROUT FEES
IPRAKASH DIXIT IFILED
OFFLINE
(ON04.09.20
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Respondent Name

Advocate

Date
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CS(COMM)- M/S ROYALATUL SHARMA [20.10.2023 [COURT
103/2023 SCAFFOLDING IFEES
SYSTEMS THROUGH] IFILED
IPROP. MS. SITARA JABI OFFLINE
VS. M/S AKASVA ON
ICS(COMM)- |[UNION BANK OF INDIARAVIKUMAR  [20.10.2023 ([COURT
104/2023 VS REKHA IFEES
IFILED
(ONLINE
ON
ICS(COMM)- I BANK OF BARODA VS|UMESH JOSHI  [20.10.2023 ([COURT
105/2023 IFIROJ KHANPROP. IFEES
IFIROJ KHAN LIGHT] IFILED
IHOUSE (ONLINE
ON
CS(COMM)- [ICICI BANKK LTD VSMANISH 20.10.2023 [COURT
106/2023 IWASIM RAJA KUMAR DEWAN IFEES
FILED
(ONLINE
ON
CS(COMM)- [ICICI BANK LTD VSMANISH 20.10.2023 |COURT
107/2023 IVINOD CHANDRA KUMAR DEWAN IFEES
IFILED
OFFLINE
ON
CS(COMM)- [ICICI BANK LTD VSMANISH 20.10.2023 [COURT
108/2023 IMOHAMMAD SHARIQ [KUMAR DEWAN IFEES
FILED
(OFFLINE
ON
CS(COMM)- ANUJ JAIN PROP MS/RAKHIKAPOOR [21.10.2023 |COURT
109/2023 SHREE ARIHANT DEV] IFEES
IPAPERS VS. MS IFILED
IMEENAL GUPTA PROP| OFFLINE
IM/S SURYANSH ON
CS(COMM)- |GUDDU GUPTASANJEEV 25.10.2023 [COURT
110/2023 TRADING AS M/SKUMAR SINGH FEES
ILEELA COSMETICS VS IFILED
SURAJ GUPTA (OFFLINE
TRADING AS MS DEVI] (ONO05.10.20
EX(COMM)- [ICICI BANK LTD VSICHARANJEET [25.10.2023 [COURT
119/2023 SHRI BRIJ BHUSHAN[SINGH IFEES NOT]
IVERMA IFILED
EX(COMM)- M/S AAR KAY FINVIKAS DEEPR5.10.2023  |COURT
120/2023 ILEASE PVT. LTD. VSJAIN IFEES NOT]
RAJIV KUMAR & IFILED
HOTHERS
IMISC DJ{KOTAK MAHINDRAJANKUR KATYALR6.10.2023  |[COURT
346/2023 IBANK LTD. VS, FEES NOT
GAUTAM KUMAR IFILED




District
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Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CS(COMM)- [M/S SUPER SURGMEDSATYENDER  [27.10.2023 |COURT
111/2023 PVT. LTD. VS M/SKUMAR FEES
HELICON  SURGICALSHARMA FILED
IAND MEDICLA OFFLINE
DEVICES ON
EX(COMM)- SBI CARDS  ANDPATHAK  AND[P7.10.2023 |COURT
121/2023 PAYMENT  SERVICES|ASSOCIATES FEES NOT
LTD. VS RAVI KUMAR FILED
EX(COMM)- RNVP TECHNOLOGIES[ISHU KANWAL [27.10.2023 |COURT
122/2023 (P) LTD. VS KOSHAL| FEES NOT
IAND ANR. FILED
ICS(COMM)- [BANK OFSHAILESH 30.10.2023 |[COURT
112/2023 MAHARASHTRA SKUMAR FEES
AYUSH NEGI AND 1 FILED
OTHERS OFFLINE
ON
ICS(COMM)- [BANK OFSHAILESH 30.10.2023 |[COURT
113/2023 MAHARASHTRA VSKUMAR FEES
IAMIT SINGH FILED
OFFLINE
ON
CS(COMM)- [NIRMALA JAIN  VS|IGD SHARMA  B1.10.2023 |[COURT
114/2023 'VINESH SHARMA FEES
FILED
OFFLINE
ON
CS(COMM)- M/S VIJAY COTSWIN|G.D. SHARMA [31.10.2023 |COURT
115/2023 PVT. LTD. VS VINESH| FEES
SHARMA FILED
OFFLINE
ON
ICS(COMM)- [SUNRISE ASSOCIATESKAMAL ANAND [1.10.2023 |[COURT
116/2023 PROPRITORSHIP FEES
(MANU) THROUGH ITS FILED
SPA &10OTHERS VS KCJ| OFFLINE
MARKETING PRIVATE] ON
37 [SH. BRIJESH KUMARSHAHD|CS SHRI ACHAL KUMARMOHAMMAD [12-10-2023  [04/09/2023
GARG, DISTRICTARA  (COMM)/512/JAIN Vs SH NEERAJBABAR(P),
UUDGE, COMMERCIAL 0023 'VERMA
COURT
csS PUNJAB NATIONALSUNAV 11-10-2023  [05/10/2023
(COMM)/507/BANK Vs NIHARIKARASTOGI(P),
0023 MAHAJAN SOLH
PROPRIETOR OF
TIRPAL UDYOG
cS IANKIT JAIN Vs SHIVAMABHA 12-10-2023  [05/10/2023
(COMM)/513/{UDYOG PVT LTD VIJAYAN(P),
0023
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Respondent Name

Advocate
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Payment o
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CcS HARISH KUMAR VSSARITA 11-10-2023  [27/09/2023
(COMM)/509/[HARSH VIR SINGH GUPTA(P),
0023
cS M / S R MTARUN 11-10-2023  03/10/2023
(COMM)/508/[ENTERPRISESTHROUG [KASHYAP(P),
0023 H ITS PROPRIETOR SH

SANJAY KUMAR GAUR|

Vs AMBUJA CEMENTS
s M/S M B TRADERS VSBABITA 18-10-2023 07/07/2023
(COMM)/527/M/S R P BATTERY ANDRANA(P),
0023 MOTORS
cS PUNJAB  NATIONAL|SUDHIR KUMAR|18-10-2023 [11/10/2023
(COMM)/526/BANK Vs BALVINDERSINGH(P),
0023 SINGH  PROPRIETOR|

M/S DEEP ENTERPRISES
cs SUNIL KUMAR JAIN VsManinder  Singhll7-10-2023 [11/10/2023
(COMM)/524/M/S SHY AM|Adhana(P),
0023 GARMENTS
cs SARAOGI SUPER SALES|Varun Bedi(P),  P7-10-2023  [18/10/2023
(COMM)/547/[PVT LTD Vs NEW VIP
0023 MARTTHROUGH  ITS

PARTNER
CcS SHIV KUMAR GANDHIMANISH 05-10-2023  [20/10/2023
(COMM)/538/[Vs PRANAY JAIN KUMAR(P),
0023
cs IASHISH  JAIN  VSABHISHEK D7-10-2023  [2/10/2023
(COMM)/541/[SHOPZO BRANDICHATURVEDI(P)
0023 PRIVATE LIMITED i
cs DAMIL  KHAN _ VSPIYUSH 07-10-2023 |10/10/2023
(COMM)/546/PARVEEN AGGARWAL [RANJAN(P),
0023
cs SURESH RASTOGI VsAMAN D7-10-2023 |19/07/2023
(COMM)/542/MOHD ADIL FAIYAZRASTOGI(P),
0023 IANSARI
s WHITE ALLOY|SUNIL 31-10-2023  [27/10/2023
(COMM)/557/[INDUSTRIES PVT LTDGUPTA(P),
0023 Vs GOVIND MOHAN

IAGARWAL




IMS. KIRAN BANSAL,

DISTRICT
COMMERCIAL
COURT)

District Case No.

JUDGEARA

SHAHD

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

S M/S RAJ[Chander 03-10-2023  [15.09.2023
(COMM)/498/INTERNATIONAL ~ VsfShekhar(P),
0023 IM/S MASK IMPEX
s VIDAYANT KUMAR VsJJUSNEET SINGH|03-10-2023 [18.09.2023
(COMM)/497/[VIKAS GUPTA KOHLI(P),
0023
s PUNJAB  NATIONALSUNAV 10-10-2023 05.10.2023
(COMM)/506/BANK Vs KAMAKSHIRASTOGI(P),
0023 MAHAJAN SOLE

PROPRIETOR OH

KISHORI LAL
s [UNION BANK OF INDIAKAMALIIT 12-10-2023  [04.10.2023
(COMM)/510/{Vs ANITA YADAV PROPSINGH
0023 OF M/S  NIHARIKARANOT(P),

TRADING COMPANY
cs M/S JAI  SANMATIJATIN(P), 12-10-2023  06.10.2023
(COMM)/511/{GARMENTS THROUGH
0023 ITS PROPRIETOR  SH

AMAM JAIN Vs SMT

SUNITA DEVI
cs SARAOGI SUPER SALES|Varun Bedi(P),  [13-10-2023  [08.10.2023
(COMM)/520/[PVT LTD Vs PRADEEP
0023 KUMAR BHALOTIA

PROP CASANOVA]

IAPPEARLES
cs ZUBAIDA CREATION VsShaantanu 13-10-2023  [11.09.2023
(COMM)/519/[BINITA CREATION Devansh(P),
0023
cs SHREE BANKEY[NEELAM 16-10-2023  09.10.2023
(COMM)/523/[BEHARI FABRICSKUMARI
0023 PVTLTD Vs TRIPTAMALIK(P),

IARORA
cs MS JASVINDER KAURHEMANT 00-10-2023 [16.10.2023
(COMM)/530/[WALIA Vs SH RAKESHGUPTA(P),
0023 'VERMA
cs SHRI SUNIL KUMARSURESH CHANDR0-10-2023 [13.10.2023
(COMM)/531/BHATNAGAR Vs MS MSINGHAL(P),
0023 G MOBILES  INDIA

PRIVATE LTD
s SARAOGI SUPER SALES|Varun Bedi(P),  P1-10-2023 [19.10.2023
(COMM)/534/[PVT LTD Vs MD IQBAL
0023 PROP STYLE

COLLECTION




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Registration Payment o
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ICS EASY TRIP PLANNERS{Anuj Jain(P), 21-10-2023 [31.08.2023
(COMM)/535/[LTD Vs NAVAL
2023 IMPORTERS AND)|
IEXPORTERS PVT LTD
ICS IVIPIN TEXTILES VsAditya Jain(P), 27-10-2023 {10.10.2023
(COMM)/545/|SANDEEP SINGH
2023
ICS JINDAL POLYWRAP VsSHRESHTH 27-10-2023 [26.09.2023
(COMM)/544/ SAMBHAV UAIN(P),
2023 TARPAULINS
ICS SUNIL GULATI Vs KAJIGUNJAN 27-10-2023 {10.10.2023
(COMM)/543/[INFRASTRUCTURE KUMAR(P),
2023 IPRIVATE LIMITED
ICS IAKHILESH MATHUR VsABHISHEK 30-10-2023 [27.10.2023
(COMM)/550/M/S NITYATYAGI(P),
2023 IELECTROCONTROLS
IPRIVATE LIMITED AND;
ORS
B39 |SH. SURENDER S.Shahdar|CS IMSAFEEQUPMENTS IDEVVART 13-10-2023  |10-09-2023
IRATHI a (COMM)/515/PVT LTD Vs NISHMAY|[SHARMA(P),
2023 ICONSTRUCTIONS
COMPANY
CS UCO BANK Vs VIJAYPRAVEEN 30-10-2023  |04-12-2023
(COMM)/556/[KUMAR PROP M/S HDKUMAR(P),
2023 GRAPHICS
ICS IAMIT JAIN Vs M/S GDRRAHUL LAL|09-10-2023 [5-09-2023
(COMM)/503/JEANS IAKHRIYA(P),
2023
ICS CANARA BANK Vs MD[Kalpana(P), 05-10-2023 [09-11-2023
(COMM)/501/QASIM
2023
ICS ICICI BANK LTD VsMANISH 30-10-2023  05-12-2023
(COMM)/555/[KAPIL KUMAR KUMAR
2023 IDEWAN(P),
ICS IPRADEEP KUMAR Vs|Vikas Kumanl0-10-2023 [07-11-2023
(COMM)/504/NUSRAT ALI Bhatia(P),
2023
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Respondent Name

Advocate
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CcS CHETAN SINGH Vs SMTICHANDER MANIP6-10-2023  [04-11-2023
(COMM)/540/[MONIKA VERMA IGROVER(P),
0023
cS IALPANA KUMARIMANISH 13-102023  [12-11-2023
(COMM)/514/[SADH Vs MANOJ GUPT [KUMAR(P),
0023
EX/271/2023 |CROSS SECTIONKAPIL KUMAR|12-10-2023  [04-10-2023
INTERACTIVE PVT LTDSHARMA(P),
Vs MAHAGUN INDIA|
PVT LTD
s PANKA] LUNIA  VSNEELAM 14-102023 |11-10-2023
(COMM)/521/|RAJENDERA BAID KUMARI
0023 MALIK(P),
cs SARAOGI SUPER SALES[Varun Bedi(P),  P0-10-2023 [10-11-2023
(COMM)/529/PVT LTD Vs ASMA|
0023 KHATOON PROP|
GARNISH
cs SARAOGI SUPER SALESVarun Bedi(P),  0-10-2023 [12-10-2023
(COMM)/528/PVT L TO Vs HAR]
0023 NARAYAN JALAN PROP|
RADHIKA
cs ZUBAIDA CREATION VslShaantanu 30-10-2023 |11-10-2023
(COMM)/553/[SUNIL KUMAR JHA  [Devansh(P),
0023
cs IM/S ARSH TRADING COMUHAMMAD 21102023 [11-10-2023
(COMM)/532/[THROUGH ITS PROPARIF(P),
0023 RAHIMUDDIN Vs M/S
BHARAT  FOUNDRY]
THROGH IT  PROP
cS IM/S ARSH TRADING COMUHAMMAD _ 1-10-2023 [05-10-2023
(COMM)/533/[THROUGH ITS PROPARIF(P),
0023 RHIMUDDIN Vs M/S S M|
ENTERPRISE THROUGH]
ITS PROP MR]
cS UDAMIL  KHAN  VsPIYUSH 30-10-2023 [07-10-2023
(COMM)/554/RAJEEV AGGARWAL  [RANJAN(P),
0023
cS M/S DABKA STONERAJEEV 31-10-2023 |16-10-2023
(COMM)/559/[CRUSHER ~ PRIVATECHAUHAN(P),
0023 LIMITED Vs M/S R
BUILDWELL
ENGINEERS LIMITED




District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Date
Registration

Payment o
Court Fees

SHYAM COLLECTION

MISC THE  JAMU  ANDJAMIT GUPTA(P), [04-10-2023 [N/A
DJ/728/2023 [KASHMIR BANK LTD|
Vs SONIA MEHRA
MISC [ANKIT JAIN Vs KOTAKSHALU 06-10-2023 |N/A
DJ/769/2023 [MAHINDRA PRIME LTD KUMARI(P),
40 [SH. REETESH SINGH  [Shahdar|Ex M/S SANIRISHSANJAY 03-10-2023  [11-05-2023
a (Comm)/180/2[TEXTILES Vs VIDURIGOYAL(P),
023 KHANNA
cS IACHALA  JAIN  VSRAM PRAKASH/04-10-2023 [27-09-2023
(COMM)/499/[SANJAY AHUJA PROPSONI(P),
0023 OF M/S AB TEXTILES
cS NITISH JAIN PROP OFRAM PRAKASH/04-10-2023 [27-09-2023
(COMM)/500/[VEER ~ FABTEX  VSSONI(P),
0023 NAYAB RAZA PROP OF
NIZAMI GARMENTS
Ex IATUL RANA PROP OFJITENDRA 4-10-2023  [03-10-2023
(Comm)/182/2|M/S KAIVALYARAJPUT(P),
023 DIAGNOSTIC
SOLUTIONS Vs
GENIOSPORUM
cs SATNAM GLOBAL|ARPIT JAIN(P), [06-10-2023 [25-09-2023
(COMM)/502/[INFRPROJECTS ~ PVT|
0023 LTD Vs M/S KMS
HOSPITALITY
cs MSAFE  EQUPMENTSDEEP SONI(P), |10-10-2023 [14-09-2023
(COMM)/505/[PVT LTD Vs
0023 ESSARTECH
CONSULTING AND
'WATERPROOFING
Ex SHRISHTI  FASHION[TARUN 12-10-2023 [09-10-2023
(Comm)/185/2[THROUGH ITSKASHYAP(P),
23 PROPRIETOR SH
PRADEEP VERMA Vs
SUDIKSHA
Ex SHRISHTI  FASHION[TARUN 12-10-2023  [09-10-2023
(Comm)/184/2[THROUGH KASHYAP(P),
023 PROPRIETOR SH
PRADEEP VERMA Vs
PRIYA KNITWEAR
cS SARAOGI SUPER SALESVarun Bedi(P),  [[3-10-2023 |11-10-2023
(COMM)/518/[PVT LTD Vs MANOJ|
0023 KEJRIWALA PROP




District Case No.

CcS
(COMM)/517/
D023

Petitioner Name VS

Respondent Name

SARAOGI SUPER SALES
PVT LTD Vs RAKESH]
IKUMAR PROP R I MALL

Advocate

\Varun Bedi(P),

Date

Registration Payment o

13-10-2023

Court Fees

11-10-2023

s SARAOGI SUPER SALES|Varun Bedi(P),  |13-10-2023 [11-10-2023
(COMM)/516/[PVT LTD Vs
0023 BALESHWAR
READYMADE  STORH
THROUGH ITS
OMP UAI UNISON  SALESSparsh Sharma(P), |16-10-2023 [06-10-2023
(COMM)/21/2[INDIA PVT LTD Vs
023 IMINTIFI FINSERVH
PRIVATE LIMITED
EX/278/2023 [VISHAL Vs SPARK[TANYA 18-10-2023 [14-10-2023
IAPPLIANCES GOYAL(P),
Ex(Comm)/19 SUNDARAM  FINANCENITIN D5-10-2023 [27-09-2023
0/2023 LIMITED Vs MOHITMEHTA(P),
'VERMA
cs NARESH KUMARRAJKIRAN(P), [25-10-2023 [20-10-2023
(COMM)/537/[DHINGRA Vs V MEGA|
0023 MART FASHION|
RETAILS
cs M/S SHRIRAM|SRI  PRAKASHP5-10-2023 [20-10-2023
(COMM)/536/[TELELINK Vs M/S RSTSHEKHAR(P),
0023 CONTROL SYSTEM
cs PUNJAB AND  SINDVIKRAM D6-10-2023 [22-09-2023
(COMM)/539/BANK Vs MR UMESH|GOLA(P),
0023 IAGGARWAL
cs KRATO HEALTHCAREVASEEM 30-10-2023  [23/05/2023
(COMM)/548/[[INDIA PVT LTD VSMIAN(P),
0023 KHANDELWAL
HOSPITAL AND
UROLOGY CENTRE
cs ETAJUL SHAIKH Vs M/SASHISH(P), 30-10-2023 |18/10/2023
(COMM)/549/{GARUDA
0023 CONSTRUCTION ~ AND|
ENGINEERING P LTD
s SMT BRUESH KAUSHIKKSHITL 30-10-2023 [25/10/2023
(COMM)/552/[Vs MOHD JAHID SAFFIMATHUR(P),
0023 @ZAHID SAIFI




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CcS BIO CAB MARKETING]SARITA 30-10-2023  [05/10/2023
(COMM)/551/|V's RADICON(GUPTA(P),
0023 INFRASTRUCTURE
AND HOUSING PVT
LTD AND ORS
cS ICICI BANK LTD VSSHAILENDRA [P1-10-2023 [05/08/2023
(COMM)/558/[MADAN LAL BABBAR(P),
0023
cS BANK OF BARODA VSSUDHA 31-10-2023 [06/07/2023
(COMM)/560/|ABHISHEK SHARMA  [SHUKLA(P),
0023
cS DINESH KUMAR|GAURAV SINGHB1-10-2023 [30/10/2023
(COMM)/561/|AGGARWAL Vs ATLASICHAUHAN(P),
0023 CYCLE HARYANA LTD
cS HPI INDUSTRIES  VSAJAY 31-10-2023 [28/10/2023
(COMM)/562/|{GOLDFAME SHUKLA(P),
0023 TECHNOLOGIES
PRIVATE LIMITED AND)|
IANR
41 | SH. GURDEEP SINGH/North- |[CS/COMM/74MAHALAXMI M.SRAHMAN _ [03.10.2023 [19.08.2023
DISTRICT JUDGEWest  [3/2023 LUMBERS PVT LTD VS
COMMERCIAL) FINI  DESIGNS &
INTERIOUS PVT LTD
CS/COMM/74[SAVITRI DEVI VS M/SSANDEEP 04102023 [03.10.2023
4/2023 IMPACT SAFETY JINDAL
GLASS WORKS
CS/COMM/74[SAMSONITE IPIGAUTAM 4102023 [19.09.2023
5/2023 HOLDING VS ASHOK[BHASIN
KUMAR
CS/ICOMM74 PUMA SE VS ASHOK|GAUTAM 04.10.2023  [22.09.2023
6/2023 KUMAR BHASIN
CS/COMM/74]M/S CIEL KNOWLEGEDEEPAK 04102023 [29.09.2023
/2023 VS GAURAV GOEL VASHISHT
CS/ICOMM/75[UPENDER  JAIN  VSNAMAN 04.10.2023  [03.10.2023
0/2023 DINESH KUMAR SINGHAL




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

ICS/COMM/75MOHAN LAL VSIANSHU SHUKLA [04.10.2023  [04.10.2023
1/2023 IPERFECT AGROCHEM
ICS/COMM/75|ALDAS INDIABANSAL  AND|07.10.2023  [06.10.2023
8/2023 IMARKETING COM. VSBANSAL

IBANKEY ENTERPRISES
ICS/COMM/75MODERN LAMINATOR|LALIT PANDEY [07.10.2023  [26.09.2023
0/2023 VS FRITFOOD PVT LTD
ICS/COMM/76MODERN LAMINATOR|LALIT PANDEY [07.10.2023  [26.09.2023

/2023 VS CHAKHLE

SNAKES PVT LTD
CS/COMM/76 SHREE  VIRAT LAMRAIJIV SINGH|09.10.2023  |11.08.2023
6/2023 PACK LLP VS GGPILANIA

TRADERS
ICS/COMM/76[PARVEEN ~ RAJGORIARRAM KISHAN 9.10.2023  07.10.2023
8/2023 VS STELLA ALLOYS

STEEL PVT LTD
ICS/COMM/76|SCIBLE INFOTECH PVTINEERAJ GOYAL 09.10.2023  [27.09.2023
8/2023 ILTD A SUNIL]

IHINGORANI
ICS/COMM/76[TDG INFRAPARVEEN KRi09.10.2023  [28.09.2023
0/2023 ENGINEERING VS[SINGH

GARMON

IDUNKERLEY & COM.

ILTD
ICS/COMM/81|{UCO BANK LTD VS M/SI.S CHAUHAN  [21.10.2023  {19.10.2023
0/2023 GAGAN ELECTRICAL
ICS/COMM/81|THE SOUTH INDIAN VS[SK. GARG 21.10.2023  (19.10.2023
2/2023 SHUBAM JAIN
ICS/COMM/81|PRAVEEN RAJ GASLAIRAM KISHAN  [26.10.2023  [25.10.2023
5/2023 VS M/S REARL

IALLOYS PVT LTD




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

ICS/COMM/81SATIVA  GUPTA  VS[PRADEEP RANA [26.10.2023 |13.10.2023
6/2023 IDIRECTORATE OH

SCHOOL EDU
ICS/COMM/81KARAN DEEP VS POOJAINAVDEEP 26.10.2023 |18.10.2023
8/2023 IKUMAR SINGH
ICS/COMM/82M/S BANSALJHARSHIL GUPTAR6.10.2023  [25.10.2023
0/2023 IENTERPRISES VS M/S

IKOOHINOR

IFOOTWEAR
ICS/COMM/82|SHAKIR  YUSUF  VSJANIL KR SAHU [26.10.2023 [24.10.2023
2/2023 UMA CEMENT
ICS/COMM/82INATIONAL MRI CTLAXMAN 26.10.2023 (17.10.2023
3/2023 SCAN VS  SANJAY|

GANDHI
ICS/COMM/82|SUNIL GOEL VS HAZZADEEPAK 31.10.2023 [26.10.2023
4/2023 IELECTRICAL SHERY A
ICS/COMM/82SUNTECH INFROPRATIK ARORA [31.10.2023 |NIL
5/2023 SOLUTION VS

IEVERSENDAI

42 |[SH.VINOD YADAV ICS/COMM/74M/s Alenit Chemicals Vs|Deepak Salmi 3.10.23 26.09.23

1/2023 IMaster Health Care & Ors.
ICS/COMM/74|Under Armour Vs. AshokiGautam Bhasin 04.10.23 22.09.23
7/2023 Kr.
ICS/COMM/74|Q  Factor Finance &|I.S Jaiswal 05.10.23 04.10.23
0/2023 Investment Vs.  Vikas|

IBansal
ICS/COMM/75M/s Fresco Polymers Vs.[Naman Singh 06.10.23 03.10.23
2/2023 Dinesh Kr.




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Registration Payment o

Court Fees

ICS/COMM/75Raj Cheanwal Vs. UnnatiMs. Babita 06.10.23 04.08.23
3/2023 Tracom P. Ltd.
ICS/COMM/76Dr. Azad Kr. Goel Vs|Rajesh Bhatia 07.10.23 25.09.23
3/2023 IManju
ICS/COMM/76{M/s Arun Polyvinyl IndialNeeraj Goyal 09.10.23 07.10.23
5/2023 IP. Ltd. Vs. M/s Anand

IFootwears & Ors.
ICS/COMM/77|Tanisha Verma Vs|Yogesh Verma 10.10.23 03.10.23

/2023 Gulshan Arora

ICS/COMM/77|Radiant Developers Vs.[Surender Singh{10.10.23 09.10.23
1/2023 IBharat Rane
ICS/COMM/77|Vinay Kr. Gupta Vs/|Vichitra kr. 10.10.23 09.10.23
2/2023 IBansal Travel P. Ltd.
CS/COMM/77V.M  Tamil Arasan Vs|Karan Singh{12.10.23 06.10.23
4/2023 ICICI Bank Ltd. [Tanwar
ICS/COMM/77|Smt. Reema Arora Vs. M/sfRajal Rai Dua 12.10.23 09.10.23
5/2023 IMarsrock Hopitality|

\Ventures (P) Ltd.
ICS/COMM/80[Samsonite IP Holdings Vs.[Gautam Bhasin 19.10.23 18.10.23
1/2023 |Ashok Kr.
ICS/COMM/80[M/s Safari India Industries{Gautam Bhasin 19.10.23 18.10.23
2/2023 ILtd. Vs. Ashok Kr.
ICS/COMM/80[Smt. Chhaya ChoudharyRajinder Pal Singh [20.10.23 18.10.23
3/2023 IVs. Smt. Rashmi Devi &

IAnr.




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

IDREMS

ICS/COMM/80M/s Balaji Trading Co. Vs/Amit Mehta 20.10.23 18.10.23
5/2023 IM/s Bansal Foods
ICS/COMM/81|Puma Se Vs. Ashok K. iGautam Bhasin ~ [26.10.23 26.07.22
4/2023
ICS/COMM/81|Bawa Float Glass Vs. New|Dharmendra Yadavi26.10.23 13.10.23
7/2023 Shyama Wood Industries|
(P) Ltd.
ICS/COMM/81 [Kuldeep Solanki Vs. HDFC|Ujjwal Kr. £7.10.23 15.07.23
0/2023 IERGO General Insurance]
Co. Ltd.
ICS/COMM/82[RHI Magnesita India Ltd.[Mr. Khetan 27.10.23 18.10.23
6/2023 IVs. Vidhata Metal P. Ltd.
43 [SH. VIRENDER BHATT,North [NIL
IDISTRICT JUDGE]
COMMERCIAL
ICOURT)
44 SH. PANKAJ GUPTA,SOUTH|CS COMM/CANARA BANK VS JANSHUMANSHR[03.10.2023 [26.09.2023
IDISTRICT JUDGEFWEST 1¥459/2023 IRACHNA MONGA ITVASTAVA
COMMERCIAL)
CS COMM.INDIAN OVERSEASMUNISH 03.10.2023  19.09.2023
460/2023 IBANK VS SHANTI ICHANDER JOSHI
CS COMM.INDIA OVERSEASMUNISH 03.10.2023  19.09.2023
161/2023 IBANK VS SUSHILAICHANDER JOSHI
IKAUSHIK
CS COMM./SUDHIR GUPTA VS M/SRAJESH BHAITA|03.10.2023 ]18.09.2023
162/2023 IMODI MARCO
CS COMMJAGMOHAN KAUSHIK[UMESH KUMAR [03.10.2023 [20.09.2023
158/2023 VS M/S DIGITAL




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CS COMMJRITA RIKH VS ARVINDROHIT BANSAL [11.10.2023  [07.10.2023
472/2023  [KUMAR GAUTAM
CS~ COMMJUNION BANK OF INDIAS.K. VASISHT _ [13.10.2023  [12.10.2023
475/2023 VS CHAND SINGH
CS COMMIJICICI  BANK __ VS[TRIUMPH 18.10.2023 [21.04.2022
482/2023 SHWETA SINGH LEGAL
CS  COMMJFEDERAL BANK VSARUN KUMAR|I8.10.2023 |16.09.2023
481/2023  |RACHI BALIYAN SHUKLA
CS  COMMJRAJENDER KUMAR VS[SUDHIR NAGAR |18.10.2023  [26.09.2023
483/2023  M/S VARDHMAN|
INFRADEVELOPERS
CS COMMJUNION BANK OF INDIARAVIKUMAR _ |18.10.2023 |11.09.2023
484/2023  [VS RAINI
CS COMMJUCO BANK VSSUNIL KUMAR [1.10.2023  [17.10.2023
489/2023 SATISHKUMAR
CS  COMMIJCANARA BANK  VSSANJEEV D1.10.2023 [18.10.2023
493/2023  [UMA  SELF  HELPCHOPRA
GROUP
45 [MS. SAVITA  RAO,/SOUTH [CS STANQULIS Sh. MANISHB0-10-2023  [16-10-2023

DISTRICT JDUGE,WEST [(COMM)/507/[ HEALTHCARE PVT[KASHYAP

ICOMMERCIAL COURT- 0023 LTD. Vs SUYASH

02 UPADHYAY
cs SUNITA AGGARWAL VsiSh. S. CJ30-10-2023 [13/10/2023
(COMM)/508/PHOOL ~ SINGH ~ANDSINGHAL
0023 IANOTHER
cs FEDERAL BANK LTD VsjSh. ARUNR6-10-2023  [16/09/2023
(COMM)/502/[VIKAS KUMAR
0023 SHUKLA




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

Registration Payment o

Court Fees

CS FEDERAL BANK LTD VsSh. ARUNP6-10-2023  [16/09/2023
(COMM)/503/[VIKAS KUMAR KUMAR
0023 SHUKLA
CS FEDERAL BANK LTD VsSh. ARUNP6-10-2023  [16/09/2023
(COMM)/504/|SHIBU P KUMAR
0023 SHUKLA
cS PRATEEK DHAM  VsSh. VISHALP6-10-2023  |15-09-2023
(COMM)/505/ M /S REGENT|GARG
0023 INTERNATIONAL
cS PUNAM RAMUKA Vs P{Sh. RATANR6-10-2023  [18-09-2023
(COMM)/506/[B. RETAILS PVT. LTD. |[KUMAR
0023 SHUKLA
cS [UCO BANK THROUGHh.SUNIL D5-10-2023 [26-09-2023
(COMM)/494/[ITS BRANCHKUMAR
0023 MANAGER Vs  SH|

MADAN LAL MITTAL

PROP OF MS HARYANA
cS UCO BANK THROUGHSh.SUNIL 05-10-2023 [26-09-2023
(COMM)/495/[ITS BRANCHKUMAR
0023 MANAGER Vs  SMT]

SUNITA
CcS SURINDER SIROHI VsSh. MAHENDERP5-10-2023 [24-09-2023
(COMM)/496/ RRP S4E INNOVATIONPAL ARORA
0023 PRIVATE LIMITED AND|

ORS
cS M/S CHAWLA[Sh. SHARANIITP5-10-2023 |15-09-2023
(COMM)/497/[FINANCIAL ~ SERVICES[SINGH
0023 LTD Vs M/S SKIPPERWADHWA

PROPERTIES PVT LTD
cS CANARA BANK VsSh.  SANJEEVP5-10-2023 [7-09-2023
(COMM)/498/SANDHYA SELF HELPCHOPRA
0023 GROUP
cS CANARA BANK VsSh.  SANJEEVR5-10-2023 [7-09-2023
(COMM)/499/POOJA  SELF  HELPICHOPRA
0023 GROUP
cS CANARA BANK  VsSh.  SANJEEVP5-10-2023 [7-09-2023
(COMM)/500/ KHUSHBU SELF HELFCHOPRA
0023 GROUP




District Case No. VSAdvocate Date
Registration Payment o

Court Fees

Petitioner Name

Respondent Name

cS MRS. MANJIT KAUR|/Sh. Ishpreet Singh [25-10-2023 [28-09-2023
(COMM)/501/[PROPRIETORMYS.
0023 ALEXA  FURNITURE

THROUGH SPA|

HOLDER MR. THAKUR|
cS ICICI BANK Vs ANKIT[Sh. DEEPAK[P0-10-2023  [29-09-2023
(COMM)/488/|SINGLA K AUSHIK
0023
cS BABLI Vs KARUAA _ [Sh.  NAVEEN|16-10-2023 |13-10-2023
(COMM)/479/ SAXENA
0023
cS UCO BANK THROUGH[Sh. SUNIL|13-10-2023 [08-10-2023
(COMM)/476/[ITS BARNCH HEAD VsKUMAR
D023 M/S TRUE FRESH

ENTERPRISES

THROUGH ITS
cs INEXT LOGISTICS AND[Sh.  SOURABH|I3-10-2023 [07-10-2023
(COMM)/477/[SUPPLY CHAIN PVTLEEKHA
D023 LTD Vs  HAIKO

LOGISTICS INDIA PVT.

LTD
cS M/S AESTHETIC]Sh, Vishal Tiwari [12-10-2023 [03-10-2023
(COMM)/473/[NUTRITION PVT]
0023 LTDTHROUGH ITS

IAUTHORIZED

REPRESENTATIVE MR
cS L AND L ENTERPRISESSh. MOHIT|12-10-2023 [25-09-2023
(COMM)/474/|Vs AMCONRAMDEO
0023 DEVELOPWELL  PVT

LTD
cS M/S  VERTEX LIFTSSh. HIMANSHU[07-10-2023 [25/09/2023
(COMM)/468/[INDIA PVT LTD Vs M/SDETWAL
0023 IARTS AND CRAFT
cS MASCOT HEALTHSh. Naveen 07-10-2023 |15/09/2023
(COMM)/469/[SERIES PVT. LTD. Vs
0023 CITADERM ~ PHARMA

PVT. LTD.
cS CANARA BANK  VsSh.  SANJEEV[07-10-2023 [27-09-2023
(COMM)/470/|ANESH KUMAR CHOPRA
0023
cS M/S SHAGUNSh. RAJ KUMAR[07-10-2023 |18-09-2023
(COMM)/471/[ENTERPRISES Vs NEOMAHTO
0023 NEON  ELECTRICALS

LTD
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Petitioner Name VS
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Advocate
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Court Fees

CS RAJIV GOEL VsiSh NITESH|05-10-2023  |17-09-2023
(COMM)/464/ PICCADILY HOTELSKUMAR
2023 PVT LTD
CS COMMCANARA BANK V/SSANJEEV 06.10.2023  104.10.2023
465/2023 INARESH MALIK CHOPRA
CS COMMM/S PRAKASH PIPESAVTARSINGH [07.10.2023 [26.06.2023
1466/2023 IV/S M/S BBROZ
CS COMMM/S PRAKASH PIPESAVTARSINGH [07.10.2023 [26.06.2023
1467/2023 IV/S JITENDER KUMAR
OMP COMMIDUL ZUHA V/S M/SSANDEEP 11.10.2023 [NA
58/2023 TOYOTA FINANCEKUMAR YADAV
SERVICE INDIA LTD.
CS  COMMSBI V/S MRJA.K ROUT 16.10.2023  [29.09.2023
478/2023 IHRUDAYANAND PADH]|
CS COMMICICI BANK LTD. V/SDEEPAK 19.10.2023  104.04.2022
485/2023 IPRAKASH PANDEY KAUSHIK
46 |SH. RAKESH SYAL[SOUTH|ICS COMMARVIND GHEI  V/SSUNIL KUMAR [19.10.2023 (04.10.2023
IDISTRICT JUDGE,WEST }¥486/2023 IVIJAY PAL SINGH
ICOMMERCIAL COURTH
03
CS COMMNARENDER KUMARTARA  CHANDp0.10.2023  (16.10.2023
187/2023 GADI V/S DELHITYAGI
IDEVELOPMENT
IAUTHORITY
CS COMMUCO BANK V/S SH/[SUNIL KUMAR [21.10.2023 (17.10.2023
490/2023 IRAVINDER KUMAR|
CHAWLA
CS COMMUCO BANK V/S SMT,[SUNIL KUMAR [21.10.2023 (17.10.2023
491/2023 IMEENU GARG




District Case No.

S
492/2023

COMMICANARA BANK V/§

Petitioner = Name VS
Respondent Name

SHRI GANESH SELF
IHELP GROUP

Advocate

SANJEEV
ICHOPRA

Registration Payment o

1.10.2023

Court Fees

18.10.2023

Total

627
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